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title: Further general discussion on the Union Budget (2017-18) (Discussion concluded).

SHRI KALYAN BANERJEE (SREERAMPUR): Respected Speaker, Madam. Today, again, it is my privilege that you are in the Chair. Madam, while we
are opposing the Budget speech of 2017-2018, our Leader and the hon. Chief Minister of West Bengal, Kumari Mamata Banerjee, gave a reaction on
the Budget of 2017. I start my speech quoting her, which is as follows :

"A controversial Budget 2017, which is clueless, useless, baseless, missionless, actionless and heartless.".

Fortunately, I had the privilege to work with our hon. Finance Minister in few matters as his junior, but I have never seen him so heartless earlier;
which has been done this year while giving the Budget speech. He is not that heartless. He is having a big heart. I know about it and I understand it,
but his compulsion is that he now has become heartless only for the speech itself and not for any other reason. I have great respect and regard for
him. I enjoy his blessing also.

The Budget does not reflect any roadmap for the country or for the future by the present Government, which has lost all its credibility because of a
number of steps including demonetization that has taken place, which has affected public of this country at large. There is jugglery of words and
figures in the Budget. The biggest failure of the Government is that the Budget is silent in respect of costs and benefits of demonetization. The
failure of the hon. Finance Minister is that he did not give any figure in the Budget speech on two points, namely, how much black money has been
extinguished and how much the exercise costs the nation.

The Budget has neglected primary education, ICDS and nutrition projects. The Budget also did not speak as to how much amount of black money is
lying in foreign banks. In other words, there is not a single word about the offshore accounts in the Budget. The Budget speech demonstrates a clear
admission of the Government that private investment is in the doldrums. In 2015-16, the Government created 1,50,000 jobs which fell far short of
their promise of creating 2 crore jobs in a year.

Gross Fixed Capital Formation (GFCF) is widely used which measures for including private investment. According to the Economic Survey,
growth of GFCF in 2014, 2015 and 2016 was 4.9 per cent, 3.9 per cent and -0.2 per cent respectively. The growth has come down.

Micro Small and Medium Enterprises (MSME) are the low cost producers and job creators. Demonetisation has forced nearly 80 per cent
MSMEs to close down. Most MSMEs are not companies and they are proprietorships or partnerships. 5,97,000 to 6,94,000 companies file Income Tax
returns and amongst them, only 2,85,000 make profits. Cutting the corporate tax rate for MSMEs from 30 per cent to 25 per cent will, therefore, only
benefit about 2,70,000 MSMEs. If the taxable income is modest, the benefits are also modest.

13.17 hours (Hon. Deputy-Speaker in the Chair)
It will do nothing to increase sales or create new jobs.

On the other hand, if excise duty and service tax had been cut, it would have boosted demand and revived many MSMEs that have shut down.
Owing to demonetisation, almost 12 lakhs power looms in Maharashtra have been closed down and diamond industry in Gujarat is in a bad condition.
Bengali diamond cutters have been forced to return in our State. If the hon. Finance Minister gets time, I would request him to come to West Bengal.
I will personally show him as to how many workers have come back to West Bengal from Gujarat, Kerala and Mumbai due to demonetisation and
those industries have been closed down. I send an invitation to the Minister. Please come and see it from your own eyes as to what is happening
there.

The supply chain of the leather industry in Bengal is in shambles and so is jute, tea, textile, handloom and handicrafts. Moradabad, Firozabad
and Meerut, which are renowned worldwide for their glass bangles and sports goods, are in miserable shape and most of them are closed down.

The unorganised sector of India provides 80 per cent of jobs and the demonetisation has destroyed that. Mr. Finance Minister, it is unfortunate
that there is not a single sentence in your speech in respect of the unorganised sector. It fully establishes the Government's heartless attitude
towards the unorganised sector. Budget has given credit to farmers which will never reach them because there are no banks in 92 per cent of our
villages. The Government's demonetisation policy has already destroyed the cooperative system by not providing them cash which is the mainstay of
our farmers for getting credit.

Now, the Government is playing with jugglery of words. While, they have given some tax relief at some places, they have quietly put some
surcharges somewhere also. We can understand very well that when they are giving in one hand, they are taking away from the other also. It is
shocking to know that when the non-performing assets of banks have reached Himalayan heights of Rs.6,00,000 crore, the Budget has allocated only
Rs.10,000 crore only for capitalization of banks. This is really a cruel joke for the banking sector. It is nothing more than a joke itself. Investors are
ineligible or are unwilling to borrow and banks are unable to lend. Therefore, credit goes to all industries. It is an all time low and turned negative in

October 2016. I would give the figures of the NPA situation of public sector. As on 315t March, 2014, the gross NPA loss was 4.5 per cent; on 31t

March, 2015, it was 4.6 per cent; on 315t March, 2016, it was 7.8 per cent; and as on 315t December, 2016, it was 9.1 per cent. This is the situation
of NPA.

Now, I come to loan accounts. The figure that was under the category of performing asset as on 315t March, 2014 has become non-performing asset
under this present Government. This Budget of 2017-18 has not given any benefit to any class of people of this country. It is nothing but talking
about the poor people, talking about the farmers, and talking about the people of the remote areas. These are all big words. That will not reach the
poor people at all.



Yesterday, I was listening to a lot of speeches made by various speakers. They were very vociferous about the village people. Someone was talking
about that. I was telling them that I also come from rural area. I represent a rural area. This time, there is no doubt that cultivation is extremely
good. But today they are not in a position to sell the crops because of the non-availability of cash. We cannot ignore that. They may speak about the
cashless society. A system which has been going on for seventy years, they cannot, by stroke of a pen, overnight stop it. We support cashless
society. But, they cannot do it within one day or two days. It will take time. If I have correctly followed the speech of the hon. Finance Minister the
other day, he had said that this cashless cannot be possible within a few days. It will take time. Maybe, it can be done to the extent of 40 per cent.
In the cities, it can be done. But it is not possible in village areas. Our rural economy is based on cash flow. We cannot ignore that. We cannot shut
our eyes to the reality itself. If we go to any village anywhere, it is based on cash flow system. Therefore, the Budget of 2017-18 will be remembered
for not extending the benefit to the people of this country. It will be remembered as a damage control project. India will muddle through another
year of hopes belied and aspirations unfulfilled.

With this, I conclude my speech.
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*SHRI P.C. GADDIGOUDAR (BAGALKOT): I congratulate Prime Minister, Shri Narendra Modiji and Finance Minister, Shri Arun Jaitleyji for presenting
a very good budget for overall development of the nation with focus on fulfilling the dreams of every section, including the poor, the farmers and the
underprivileged.

Hon'ble Finance Minister has focused on income security of farmers to double their income in 5 years. Therefore, he has announced number of
measures and taken more steps to enable the farmers to increase their production and productivity and deal with post harvest challenges. The Fasal
Bima Yojana launched by the Government is a major step in this direction. The coverage of this scheme has been increased, and a sum of Rs. 9000
crores has been provided. The Government will set up new labs for testing the soil for issuance of soil health card. Provision has been made for long
term irrigation fund and micro irrigation fund. Market reforms will be undertaken, which will give opportunity to farmers to sell their produce and get
better price. Dairy is an important source of additional income for the farmers. Therefore, a dairy processing and infrastructure development board
would be set up in NABARD.

For rural infrastructure development, Rs. 3 lakh crores are spent in rural areas every year, and more funds have been allocated to improve farm
praoductivity and income of the farmers under MNREGA Scheme. One crore houses for those who are houseless in villages will be provided. A sum of
Rs. 23,000 crores for Pradhan Mantri Gram Sadak Yojana has been allocated. The allocation for village electrification has also been increased. The
Government has taken so many steps to improve the life and environment of the farmers and people of the rural area.

A healthy nation is a wealthy nation. As pointedly stated in the Budget, "Sabka Saath Sabka Vikas" begins with the girl child and women. More thrust
has been laid on expansion of health care through various initiatives, including Mahila Shakti Kendras at village level with an allocation of Rs.500
crores in 14 lakh ICDS Anganwadi Centres. Allocation for the welfare of Women and Child under various schemes across all Ministries has been
stepped up to 1 lakh 84 thousand crores. Target has been set for elimination of TB by 2025, transformation of 1.5 lakh health-sub-centres into Health
Wellness Centres, structural transformation of regular framework for medical education and establishment of 2 AIIMS in Jharkhand and Gujarat.
Aadhaar-based smart card is also proposed to be issued to senior citizens for health monitoring.

Merger of Railway Budget with General Budget is a bold historical decision for reforming the Railways in a big way. The burden of huge payout
to the exchequer has been done away with and the Railway can now fully focus on system improvements and upgradation to bring in excellence in
operational efficiency, safety and greater level of passenger amenities. The projected focus areas indicated in the Budget of Hon'ble Finance Minister
viz. passenger safety, capital and development works, cleanliness and finance and accounting reforms truly reflect the priorities and planning to bring
the railways on fast track. Creation of "Rashtriya Rail Sanraksha Kosh" with a corpus of Rs. 1 lakh crores over a period of 5 years, no doubt, will
make the rail journeys safer than ever. Elimination of level crossings by 2020, commissioning of 3,500 km. of railway lines and cleanliness efforts will



bring in the most desired over-haul of the system and a more comfortable journey to the common man.

Increasing digital economy, prudential fiscal management and effective tax administration are the progressive path to make our economy
more vibrant and strong.

This Budget is people's budget and will serve as a ladder for them to reach their dream destination and deserving position in life as per the
wish and vision of our Hon'ble Prime Minister for common man.

*SHRI B. VINOD KUMAR (KARIMNAGAR): The Union Budget 2017 comes at a time when the economy is mired in low private sector investment, low
consumer demand owing to demonetization and a stressed banking system. It therefore becomes important to analyse this budget in its vexed
present context. Given that the prime weakness of the economy is the private sector, the Government had to spend more. The proposal to spend Rs.
21.5 lakh crore in 2017-18, 6.6% above the revised estimate of 2016-17, is therefore welcome. Deviation from the path of fiscal consolidation, to
tide over the low investment, was therefore necessary, as seen in the unchanged 3.2% of GDP target compared to the revised estimate of 2016-17.
Yet, in absolute terms, the deficit has been controlled, and this shows an exemplary commitment towards macro-economic stability.

The Hon'ble Finance Minister said that the budget had been crafted to put a special focus on the rural and agricultural sector and the poor-sections
hit hard by the currency withdrawal. He declared an expansion of the electronic agricultural marketing mechanism for produce, and also of funds
allocated to irrigation. In 2016-17, the MGNREGA spent in excess of 23% of the budgeted allocations for that year — a clear sign of possible rural
distress. Hence, allocating a similar amount this year for MGNREGA was imperative and the prerogative of the Centre, which was rightfully done.
Additionally, in the rural sector, rural roads and affordable housing have received attention. By focusing on the supply side of the chain, the Finance
Minister has converted affordable housing into a marketable product. Affordable housing will now be given infrastructure status, which will enable
these projects to avail the associated benefits.

Another area that the Finance Minister spoke at length about was infrastructure. A sectoral allocation of Rs. 2.5 lakh crore has been made in 2017-
18. Railways have received an amount of Rs. 1.31 lakh crore, including Rs. 55000 crore from the Centre. Initiatives like Clean My Coach Service,
Coach Mitra, Rashtriya Rail Sanraksha Kosh with a corpus of Rs. 1 lakh crore are in the right direction to bolster the backbone of our nation - the
Indian Railways. A Metro Rail Policy has been proposed as well. My humble submission would be that infrastructure development in the form of
flyovers, roads; railways and metro rail although welcome, but must be channelized towards tier two and tier three cities. This will not only ease the
population stress on the metropolitan cities, but also give other cities an opportunity to attract investment, create employment and turn into engines
of growth.

Coming on the heels of demonetization and a much awaited GST, I welcome the tax proposals in the Finance Bill- for the spectrum of small
businessmen and salaried professionals. The tax rate on salaried class earning between Rs. 2.5 lakh-Rs. 5 lakh has been halved from 10% to 5%,
while a new slab of taxpayers has been created, with income between Rs. 50 lakh and Rs. 1 crore, who will pay a 10% surcharge on their taxes. For
small businessmen and companies with annual turnover of Rs. 50 crore, the tax liability has been reduced from 30% to 25% per annum. This shall
also benefit MSMEs.

There have also been a slew of reforms to take the goal of a less-cash economy forward, as envisaged by the demonetization drive. To reduce tax
evasion and decrease dependence on cash, cash transactions over Rs. 3 lakh have been banned. A regulator has been promised under the aegis of
the RBI to overlook digital transactions. Perhaps the most important political point post demonetization is the proposal to clean up the financing of
political donations. The ceiling for individual donations in cash has been reduced from Rs. 20,000 to Rs. 2,000 and a system of electoral bonds has
also been introduced to reduce the reliance on cash to fund elections and also preserve the secrecy of political donations.

In the field of investment and ease of doing business, the long term capital gains tax has been left untouched- except for reducing the holding period
for immovable property from three to two years. The Foreign Investment Promotion Board will be phased out. This is a welcome move, given the
fact that about 90% of investment is channeled in through the automatic route at present. While this will promote ease of doing business, it is
essential that the government looks at the possible repercussions of this move on the domestic industry and also on the overall foreign trade policy,
because in many sectors at least some part of the FDI comes in through the government approval route as well. High-quality foreign portfolio
investors also received clarity on how indirect transfers of shares would be taxed.

While the Budget is very balanced, and has made selective interventions where needed without meddling into areas that don't need it, it has
overlooked the long standing demand of the people of Telangana- establishment of an All India Institute of Medical Sciences (AIIMS) in Hyderabad
and that demand has yet not seen the light of the day. AIIMS has been known to provide both premier health care and respectable training to
aspiring doctors all over the country. While announcing the establishment of AIIMS in Gujarat and Jharkhand, the Union Budget 2017 overlooked the
request for one in Telangana.

It is not difficult to miss the concentration of this elite institution in the northern belt of India. For the overall development of the education and
health-care systems as well the distribution of valuable resources there is a need for reallocation of funds to set up more AIIMS hospitals in other
pockets of the country in general and the newly formed state of Telangana in particular. The choice of the city of Hyderabad was also reached at
after careful consideration of its convenient location and accessibility to not only the residents of the State of Telangana but also of those who come
from the most backward districts of the neighbouring States of Maharashtra, Karnataka and Chhattisgarh. Given its promising location, an AIIMS in
Hyderabad will also achieve the goal of easy access to health care for these citizens who are otherwise cut off from similar amenities in their own
capital cities.



Therefore I shall end by acknowledging that the Budget is pragmatic, uncontroversial and rightfully so- in the current economic context and in
anticipation that the demand for an AIIMS in Telangana shall also be fulfilled within the contours of the Budget, when it is taken up for consideration
and passing by this House.
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*SHRI MULLAPPALLY RAMACHANDRAN (VADAKARA): The Budget for 2017-18 presented by the Hon'ble Finance Minister almost three months after
demonetization has turned out to be deeply disappointing.

This year's budget has some peculiar features as it was presented on 15t February against the usual practice of presenting on last day of February.
This time, the Government has also decided to merge the Railway Budget with General Budget because of which the largest public utility service will
now have to knock the doors of Finance Ministry for funds.

People had high expectations that there would be succor to millions of citizens who had suffered a lot consequent to the demonetization of high
denomination notes by the Prime Minister on 8t" November 2016. The catastrophe that followed the demonetization has been vehemently criticized
by the former Prime Minister and eminent economist Dr. Manmohan Singh. According to him it was a "monumental mismanagement, organized loot
and legalized plunder". Noble laureate Dr. Amartya Sen, former RBI Governors Raghuram Rajan and Bimal Jalan and a good number of economists of
international repute have made scathing attack on the decision to demonetize high denomination currency notes. According to them, it was an ill-
conceived decision taken in haste without adequate preparations.

The poor and vulnerable sections of society were badly affected by the ill-conceived demonetization as 98% of the people across the country use
currency for their daily transactions. The large workforce in the informal sector, farm laborers, daily wage eamers, migrant laborers, women, the
small shopkeepers and traders etc. are hard hit with loss of livelihood, wages and savings.

By the demonetization measures the economic slowdown got exacerbated. All indicators show that there is a short fall in output in all sectors. It is



unfortunate that the Budget has not done anything to alleviate the hardship and difficulties suffered by the common man.

Through the Budget, the Government has ultimately accepted that the demonetization is going to bring down the GDP to 6.7%. This means there
will be a loss of 1.5 lakh crore in the interim to an already sluggish economy.

The Budget is full of hollow promises with no road map. Prime Minister has been assuring the youth that his Government would be providing 2 crore
jobs per annum. As per the Labor Bureau data only 1.35 lakh jobs were created in 2016. Every month there are almost 10 lakh youngsters looking for
jobs who have been sadly cheated by this Government. The challenges of unemployment have not been seriously addressed by the Government.

Agriculture is one sector which provides maximum number of jobs. But the Budget is totally oblivious of the ill effects of demonetization on the
farming community. Everybody expected that the Government would be waiving off the loans advanced to the farmers, especially keeping in view the
drought situation, increasing suicides of farmers, etc. in various parts of the country.

India has more than 7500 Kms long coastline and Kerala's coast extends to 580 Kilometers. Immediately after the demonetization, the entire coastal
belt has witnessed unprecedented penury and starvation.

The Budget did not take any concrete measure to undo the damage done by the demonetization. In such a situation what was required was a
substantial increase in public expenditure.

Next to agriculture, construction sector provides largest number of jobs. Millions of construction workers including migrant laborers are now rendered
jobless.

This Government has not lowered the indirect taxes which in turn would have increased consumer spending. The total size of the Budget has come
down from 13.36% of GDP last year to 12.74% of GDP this year. It was through expenditure reduction, the fiscal deficit target has been achieved.
The Budget should have aimed at garnering more resources from direct taxes from the affluent section as also from the corporate sector. It is sad
that there is increasing reliance on indirect taxes which will add to the distress of the people. The target of the Government is to collect additional
revenue of Rs.75000 crore through indirect taxes, far more than the Rs.20000 crore relief provided in the Budget to small income tax payers.

The Budget papers indicate that there is a huge accumulation of direct tax dues to the tune of 6.59 lakh crore rupees. No earnest effort was made by
the Government to recover these dues.

The pompous announcement of the Finance Minister that benefit is being meted out to income tax payers is in reality only a meager benefit which
reaches only a nominal number of persons.

Exports are declining. There is no indication whatsoever given by the Finance Minister on how exports are to be improved and promoted.

Coming to the effect of the budget on the state of Kerala there is a clear discrimination against the state. Kerala, once the pride of health and family
welfare, fully deserves an AIIMS. This has been denied to the state.

With the merger of the railway Budget hopes of improvement or development of this popular transport system is also quashed.

The MGNREGA introduced by the UPA Government was very successfully implemented in the State of Kerala. This Government has often criticized
this wonderful scheme which benefits the lowest strata of society. And now the Government has denied the quantum required by the State for
promoting this scheme. Thousands of poor people who relied on the scheme for their subsistence are left high and dry.

This Government during the last two budgets has drastically cut allocation for welfare measures. The slashing of outlays on health, education,
women and child welfare are retrograde steps. If one looks at allocation for MGNREGS, there is no significant increase. Last year's revised estimate
shows that Rs. 47.4 thousand crore was set aside for MGNREGS. This year Finance Minister has allocated only Rs. 48 thousand crore. In reality, the
tall claims of the Finance Minister turned to be hollow.

The allocation for school education and literacy has in fact declined from 2.2% in 2016-17 to 2.16 this year. It appears that Government is fast
moving towards privatization in education and health sector.

The Budget has no proposal for infrastructure development in the state or assistance to the central PSUs. The budget also neglected the rubber
farmers and no assistance provided for price stabilization.

The Cooperative sector which is epicenter of economic activities in the villages was crippled as a result of the demonetization. The rural economy is
totally at standstill as Kerala is a model to the other states when it comes to the question of cooperatives.

I would say that this Budget is nothing but hollow promises and is aimed at promoting the interest of the rich and corporate sector.

*DR. BHAGIRATH PRASAD (BHIND): The budget for 2017-2018 presented by Finance Minister Shri Arun Jaitley is a historic budget serving to all
sections of our society. It ensures a balance development promoting middle class, catering to the needs of the poor and under-privileged. An
unprecedented move to support farmers is made through Pradhan Mantri Fasal Bima Yojana. The soil health cards have enhanced soil literacy among
farmers to enable them for selection of crops suitable to their farms. The Government of India has activated Krishi Vigyan Kendras to support and
guide the farmers. Pradhan Mantri Irrigation Scheme will ensure the maximum crops and enhancement of production. Government of India has made
arrangements to provide seamless flow of credit to small and marginal farmers. Farmer's faith in the leadership of our Prime Minister, Shri Narendra
Modi is indicated in the excessive sowing despite the difficulties they faced during demonetization process. The effective measures taken by the
Government of India will surely enable the farmers to double their income in five years.

For the first time in the Indian history a sincere endeavor is launched for rural development. During the birth centenary of our ideologue Deen Dayal



Upadhyay, the budget has focused on the mission of Antyodaya to bring one crore households out of poverty. The progressive budget has enhanced
allocation for Pradhan Mantri Awas Yojana — Grameen from 15000 to 23000 crore rupees during the ensuing financial year. Similarly, the
employment opportunity in rural area will grow through Rural Housing, Taalab construction, Pradhan Mantri Gram Sadak Yojana and MGNREGA
schemes. The Modi Government has gone beyond slogans. The budget provides for holistic attack on rural poverty. Swachh Bharat Mission with its
tremendous success in rural area, is promoting new civilized way of living. The cleanness will promote healthy life style. It will make the population
free from diseases and will reduce the expenditure on health.

In the human history, India is fortunate to be one of the youngest nations in the world. The budget has appropriately addressed to the quality
education and skill development of the younger population of the India. The budget provides adequate allocations for promoting quality education.
The world is no longer a globe; it has become flat due to the fast means of communication. Now, our youth has to compete with the youth of
institutions to achieve world class standards. Similarly, the Pradhan Mantri Kaushal Kendras will provide advance training to enable the youth to
obtain gainful employment and channelize their energy, conducive to national development.

The policy of the Modi Government is reflected in the budget. 'Sabka Saath Sabka Vikas' includes proper attention to the poor and the
underprivileged. The budget provides for people-centered development beyond the boundaries of caste, creed and gender. The budget provides for
protection and promotion of girl child and women. Provision of Rupees 6000 for the care of a pregnant women is birth appreciation. The budget
provides for protection of labour by ensuring safe wages and social security to the working class. The budget for scheduled castes and scheduled
tribes and minorities has increased allocations to make the schemes effective and result oriented.

I would like to draw the attention of our Prime Minister and the Finance Minister Shri Arun Jaitley that there are certain areas in the country which
require special care to ensure balanced and democratic growth of India. Chambal in Madhya Pradesh, Bundelkhand in UP and Madhya Pradesh,
Kalahandi in Orissa and such other areas in different states are waiting to embrace the modern dimensions of development. The process of history
has passed them into oblivion. The post independence period neglect has also contributed to the backwardness of such areas. They should not be
penalized for lack of political awareness. Now, in the first century, they should no longer suffer abject poverty and unemployment. The Chambal area
has seven lakh hectares land under ravines. This is one of the most fertile lands of the world. Due to historic reasons there is no government or
private sector industrial activity. With immense land resource, this is most suitable area for defence installations, paramilitary forces training centers
and above all, has immense potential for horticulture development. The dacoity problem is over, now this region craves for development. I am sure
with the progressive policies and adequate budgetary provisions and special attention of the Government of India, Chambal will become one of the
most prosperous areas of our country. With these words, I support the budget as presented by our Finance Minister,
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*SHRI RAYAPATI SAMBASIVA RAO (NARASARAOPET): At the outset, I would like to state that infrastructure has been given priority in order to
ensure better growth and more productivity and to improve the quality of life. It is heartening to note that a whopping Rs. 2.41 lakh crore has been
made in 2017-18 for transportation sector which includes rail, roads, shipping. I welcome this forward looking measure.

On the one hand, we get to know that economy is not in good shape and the growth rate is slipping. We could hear that expectations are not met
and so on. On the other hand, we could see Budget is appreciated from some quarters as it does well on macroeconomic stability. Some have given
7 out of 10 on the Budget.

It has been stated in the Budget that Dairy Processing and Infrastructure Development Fund is to be set up in NABARD with a corpus of Rs. 2,000
crore and would be increased to Rs. 8,000 crore over 3 years. I would urge the Minister to provide more details like when this Fund is going to be set
up and would start operation and how it would benefit the farmers of the country who are committing suicides.

Coming to the Railways, the Rail Budget is now subsumed in the General Budget. Let me say a few words on the demands of railway projects of
Andhra Pradesh and my parliamentary constituency, Narasaraopet.

I would like to express my gratitude to the hon. Railway Minister, Shri Suresh Prabhu for laying the foundation stone for Nadikudi-Srikalahasti (309

kms.) on 30t" December, 2016. All the required sanctions were given both by the Central and State Governments for the first phase from New
Piduguralla to Savaiyapuram. I would request the hon. Finance Minister to include these new lines to be executed this year.

I welcome Rs. 1 lakh crore Rashtriya Rail Sanraksha Kosh for passenger safety which is to be created over a period of 5 years. I also welcome the
announcement that unmanned level crossings on broad gauge lines would be eliminated by 2020. I would be happy to see fruition during the
promised period because a lot of lives are lost at unmanned level crossings.

It is stated that 3,500 kilometers of railway lines would be commissioned in 2017-18. I would like to strongly urge the hon. Minister to consider many
of the pending projects of Andhra Pradesh, about which I would make a brief mention.

It was announced in the Budget that 25 stations are expected to be awarded for station redevelopment. I would like to plead with the hon. Minister
to consider Guntur station in Andhra Pradesh for redevelopment as it is @ major junction where lakhs of people commute every day and hundreds of
trains and goods trains could be seen every day.



Before I mention about the pending demands of my parliamentary constituency, about the food being served on the trains, I would request the hon.
Minister to pay special attention to ensure that food served in the trains and at railway stations are of high standard and hygienic. I would also plead
for more "Model' Stations in Andhra Pradesh. Having said that, I would now like to emphasise on long pending demands of my State, Andhra Pradesh,
and my parliamentary constituency, Narasaraopet.

I have written a number of letters to the hon. Railway Minister for various works over a long period of time. I would request the hon. Minister to look
into them with all sincerity for implementation, considering its genuineness and the benefits to be accrued to the people of my State and my
parliamentary constituency.

Now, I would like to elaborate on various pending projects of Andhra Pradesh and my parliamentary constituency highlighted in my communications
to the Railway Minister. One of the prominent demands is creation of a New Railway Zone with Guntur as Headquarters.

I would just mention the pending projects concerning Andhra Pradesh and my parliamentary constituency, Narasaraopet. Chirala/Bapatla-
Chilakaluripet-Narasaraopet new line; Nalgonda-Macherla new line; Macherla-Gadwal new line; doubling of Padigipalli-Nallapadu, Vinukonda-Guntur
DEMU trains; introducing of a pair of fast passenger of DEMU between Machetla-Guntur; introduction of Guntur-Chennai Intercity Express, Tirupathi-
Guntur Intercity; revival of Nagarjuna Express, etc. Many of these projects concerning Andhra Pradesh have been pending for a long time. There is a
need to urgently taking up these projects to fulfill the long pending genuine demands of the people of Andhra Pradesh and my parliamentary
constituency.

We have regulators for civil aviation, telecom but not for railways. I urge the Government to set up a rail regulatory so that long pending projects
may be seriously looked into for early execution. With the plan expenditure pegged at Rs. 1.31 lakh crore for 2017-18, I find it difficult to know as to
how Railways would be able to complete many of the pending projects during the year.

Allow me to briefly state on some of the long pending demands and projects of Andhra Pradesh, which I have been raising budget after budget, and
by writing letters to the Railway Minister and requesting the hon. Minister in person but with no avail.

Introduction of Day time trains from Guntur to Tirupathi has been a long pending demand of the people from both sides but nothing concrete has

taken place. There is no Day Train Facility from Guntur to Tirupathi. This genuine request may be considered at the earliest. As the 2" Pit Line also
is available in Guntur for maintenance of rakes, Guntur-Tirupati-Guntur Intercity Express (day time) may be considered early.

It is a sad story that there is no 'Day Train facility’ between Guntur and Chennai. As the 2" Pit Line is available in Guntur for maintenance of rakes,
Guntur-Chennai-Guntur Intercity Express (day time) may be looked into as it would serve huge population from both the destinations.

Macherla in Guntur district is the Assembly Constituency Head Quarters and is located nearly 150 Kilometers away from the district headquarters.
Bus journey is a go round that takes nearly 3 to 4 hours to reach Guntur This makes it all the more important for introduction of new trains in this
route with night halt at Macherla. This request may kindly be given utmost importance.

Introduction of DEMU Trains between Vinukonda-Guntur-Vinukonda is long overdue. It is a matter of surprise to know that only long distant journey
trains at inconvenient time pass through this Vinukonda Station. Hence, passengers of this place surrounded by 20 villages demand for a pair of
trains toward Guntur around 6.30 am and at 4.30 pm. Considering its utility and long pending request of the people of over 20 villages, DMU trains
may be introduced in this route immediately.

In the end, I would like to appreciate some of the efforts made in the budget. For example, tax incentives were made for digital payments. A huge
push has been made to agriculture sector by increasing farm credit loan to Rs. 10 lakh crore, and increasing allocation for the green revolution, white
revolution and for the Prime Minister's irrigation scheme by 35 per cent.

I wish more funds are allocated for school education with a paltry hike of Rs. 300 crore, though the HRD Ministry had sought Rs. 2,200 crore more in
2016. Rural India should have been paid more emphasis and allocation. I also wish more jobs are created. Till now, it was not so. But the
Government is determined to create one crore jobs during the year. Let us hope it fulfills its promise.

Before I conclude, on behalf of our leader and Chief Minister of Andhra Pradesh, Shri Chandrababu Naidu, and my party, Telugu Desam Party, I
wholeheartedly appreciate the proposal to exempt from capital gain tax, persons holding land on 2.6.2014, the date on which the State of Andhra
Pradesh was reorganized, and whose land is being pooled for creation of capital city under the Government Scheme. I hope this would a long way in
rendering justice and also relief to be given at least on sale of the land.

I would like to urge finally the hon. Finance Minister to give Special Status to Andhra Pradesh - a promise which has been made by the then ruling
party and the then opposition, the BIP — as it is facing Herculean task to cope with the limited resources not only in building a new Capital but also
putting everything in place anew.
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*SHRI B. V. NAIK (RAICHUR): The Budget presented by the Hon'ble Finance Minister, Shri Arun Jaitley, for the year 2017-18 is, to some extent,
disappointing. A lot of Members of Parliament have participated in the discussion and have stated many factors with regard to the General Budget
2017-18. Few Members have welcomed the Budget and majority of the Opposition Members have opposed the Budget. I oppose the Budget for the
following few reasons.

In my observation and perception, this budget is highly prejudiced, partial, passive, paradoxical and pathetic. In the Budget, we find that it is more of
a corporate-friendly budget than a common-man friendly budget.

The Finance Minister's tax proposals show that the Government has given concessions for upper strata, for business class while it has imposed a
burden on common man. Is it not then correct to call this a pro-rich and pro-corporate Budget?

The budgetary allocations for the poor, scheduled castes, scheduled tribes, women and children have been not up to the expectations. Therefore,
this budget is highly prejudiced against the poor, SCs, STs, women and children.

The chasm between the haves and haves not is growing day by day. After this budget, the rich will become richer and poor will become poorer.
Finance Minister is giving more money to the rich and less money to the poar. So, this budget is symbolically paradoxical.

In a welfare state, development cannot be measured only on the basis of high rise buildings, smart cities, high-speed trains, Digital India,
Make in India, etc. In fact, the yardstick of development should be on the basis of people's education, employment, health-care, fooding, housing,
etc. These things are not visible in this budget. Hence, this budget is dismal and pathetic.

The Government of India has not mentioned anything about the Minimum Support Price (MSP) to the farmers who grow agricultural products.
Agriculture is the backbone of the country. Much importance should have been given for encouragement of the farmers to grow more to meet self-
sufficiency in food production. But, unfortunately, the Hon'ble Finance Minister has not given any attention towards this side. As of now, the country
is not self-sufficient in food production. Knowing fully well about the situation, the Hon'ble Finance Minister has failed to provide any importance to
this sector, though they have been declaring that agriculture is also one of the priority sectors in the country.

Hon. Finance Minister's announcement of giving tax relief of 5% only up to Rs. 5 lakhs was not very well received by the middle class people and
there is a huge gap from 5% up to Rs. 5 lakhs to 20% of tax above Rs. 5 lakhs. The people, especially salaried middle class people, expected more
from the Hon'ble Finance Minister on the individual tax rates. But, they are very much disappointed with the announcement of the Hon'ble Finance
Minister. I urge upon the Finance Minister to keep the tax rate of 5%, 15% and 25% as against the 5%, 20% and 30%, which will help the middle
class people on their tax liability.

Skill development is something on which we have to lay emphasis. We have the world's largest youth population totaling to about 360 millions and
more than 10 millions are added every year. The highest level of skilled people that we need is in infrastructure with 105 million followed by auto and
auto components (35 million), building and construction (33 millions) and textile industry (28 millions). To train 360 million workforce, we need 4200
billion dollars by 2020 and what we are spending now is very below normal. So, this needs to be increased and industry, service sector, PSUs have to
be roped in and utilize their resources for skill development.

Our PSU Banks are not performing well. All put together, NPAs or distressed loans, it comes to around 20 per cent. May be that, even in 2008, at the
worst crisis, none of our banks suffered; none of the banks were closed. But now the thing has come to that precipice that may be the banks will
suffer very heavily. World-over they suffered, but in India they did not suffer. Now it seems that our banks will suffer.

Lastly, I request the hon. Finance Minister to increase the MPLADS funds to Rs. 15 crore so that the Members of Parliament can take up more
developmental activities/works in their Constituencies and help the people.

*SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): The Budget presented by the Hon'ble Finance Minister, Shri Arun Jaitley, for the year 2017-18 is, to
some extent, disappointing. A lot of Members of Parliament have participated in the discussion and have stated many factors with regard to the
General Budget 2017-18. Few Members have welcomed the Budget and majority of the Opposition Members who spoke from the Opposition side
have opposed the Budget. I oppose the Budget for the following few reasons.

The Budget does not address any concerns of the country. That is why, we find here that manufacturing sector is not growing up. Unemployment is
just knocking our doors afflicting the economy, society and the country. The public sector investment is coming down and not taking up. Private



investment is just coming down in the last three years. The need of the hour is to accelerate the economy and to promote the consumption but this
budget does not have anything substantial on this.

This Budget is not providing any relief to farmers. Farmers are committing suicide as they are debt-ridden. The facility of crop insurance is given to
only those farmers who have taken loans from banks. That means in the event of any natural calamity, the banks will get benefitted from the crop
insurance. Farmers should be given 100 per cent subsidy for micro irrigation. The subsidy meant for farmers should directly be given to the farmers
not to the companies. Similarly, the benefit of crop insurance should directly go to the farmers. Farm loans of all the farmers should be waived off.

The Budget even does not mention minimum support price to farmers which is absolutely essential. There is meager increase in the budgetary
allocation for MGNREGA. There is no increase or less increase in allocation for PMGSY and Pradhan Mantri Fasal Bima Yojana and Smart Cities
Programme.

The hon. Finance Minister has not made even a single announcement in the budget which makes one feel that this Government is really concerned
about the underprivileged, dalit, minority and poor classes of the people. A number of announcements have been made in this budget for the
empowerment of women but no provision has been made in the budget for their security.

The Budget for Railways is Rs. 1,31,000 crore. For this, the hon. Railway Minister could not even protest and he should have asked for more Budget
from the Hon'ble Finance Minister. Due to the very meager allocation to the Railways, the Railway safety will, most probably, be compromised.

Hon. Finance Minister's announcement of giving tax relief of 5% only up to Rs. 5 lakhs was not very well received by the middle class people and
there is a huge gap from 5% up to Rs. 5 lakhs to 20% of tax above Rs. lakhs. The people, especially salaried middle class people, expected more
from the Hon'ble Finance Minister on the individual tax rates. But, they are very much disappointed with the announcement of the Hon'ble Finance
Minister. I urge upon the Finance Minister to keep the tax rate of 5%, 15% and 25% as against the 5%, 20% and 30%, which will help the middle
class people on their tax liability.

Allocation for schemes relating to rural roads, rural drinking water, education, mid-day meal programme and urban development are stagnant.
Initiatives related to job creation for the youth is an area of serious concern where adequate focus is not given.

Lastly, I request the hon. Finance Minister to increase the MPLADS funds to Rs. 15 crore so that the Members of Parliament can take up more
developmental activities/works in their Constituencies and help the people.
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HON. DEPUTY SPEAKER: There are other speakers also. At 1500 hours, the hon. Minister will reply.
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HON. DEPUTY SPEAKER: Then other speakers would not get time.
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HON. DEPUTY SPEAKER: Please Conclude now.
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*SHRI T. G. VENKATESH BABU (CHENNAI NORTH): For the much bruised Indian economy in the aftermath of demonetization, the budget 2017-18 is
soothing but not healing. The black and the counterfeit notes are said to be filtered but both got deposited in the banks along with legal tender. Now
the center is harping on charging them with taxes. The demonetization actually helped the hoarders to whitewash their money.

All the affected sectors due to demonetization were craving for some kind of relief in this budget. Among them, the worst affected sector is
Agriculture, to which much attention is said to be focused. Even prior to demonetization, there was no growth in agricultural production since 2011.



In fact, in 2016-17, there was negative growth. During 2015-16 and 2016-17, when there was serious drought, the spending on agriculture was in
fact reversed by 2.7%. Crop insurance fell by 6.8% (around Rs. 9000 crore) between 2016-17 and 2017-18. Fertilizer subsidy was constantly
reduced but the subsidy rose to Rs. 70000 crore due to phenomenal price rise.

In this budget, it is reiterated that the farmers' income will double in the next 5 years. Last year also, it was 5 years, next year and year after next
year also it will be 5 years only. So the only the goal post is shifted continuously but action is deferred.

The perennial problem of farmers is that the cost of their inputs is constantly increasing, while the market price of their produce gets reduced. This
budget as the previous ones has nothing to solve this distress of the farmers.

The crop insurance is raised to Rs. 9000 crore from Rs. 5000 crore, with progressively covering more area. Last year, it was Rs.5000 crore, which
increased to Rs. 13,000 crore in the revised estimate. But, still a lesser amount is only allocated in this fiscal. But tenants, who constitute 75%, are
not entitled to insure crops. Neither can they avail any loan offered by the Governments. The subsidy and the insurance amounts are credited in the
account of the absentee landlords only.

So, any raise in the crop insurance is beneficial to insurance companies only. In last fiscal, the premium was increased to Rs. 13240 crore but only
26.5% of farmers were covered.

The extended credit of Rs. 10 lakh crore to farmers will mostly be cornered by rich farmers and by the people engaged in agri-business, since the
small and marginal farmers don't have any access to Public Sector Banks. The primary agricultural credit societies, to which these farmers have
access to, are not integrated with either the district central cooperative banks or with the public sector banks.

The much acclaimed allocation of Rs. 48,000 crore to MGNREGS programme pales to be cloudy, when compared to Rs. 47,500 crore spent last year.
This year's allocation also carries with it arrears of Rs. 14,000 crore.

The waiver of farmer's loan extended by the Center, especially during this year's serous drought in states like TN, is not attended to. Ironically, the
BJP has promised to waive the loans in its election manifesto in UP.

The corpus fund for irrigation sponsored by NABARD is to be doubled to Rs. 40000 crore. But the Center's allocation is a feeble Rs. 5000 crore only.
The BIP's pet program of linking of rivers is missing in this budget also. No fund is extended to intra-state rivers linking projects undertaken by a few
states like TN. The breakup of Rs. 40000 crore corpus is awaited.

Another sector that was hit very badly is MSMEs. Mudra loans to MSMEs are doubled this year. 5% tax rebate is given to this sector for companies
whose turnover is below Rs. 50 crore. But this tax concession will be extended to those MSMEs who started earning profit. Given the gestation
period of at least 7 years for MSMEs, the new ventures which offer more of jobs are deprived of this deduction. The older companies who attained
stagnancy in job creation are offered 5% tax waiver. This will not augment well with the Centre's intention to aggressively push through 1 million
new enterprises in this sector.

The cap on cash funding of political parties to Rs. 5000 is not going to bring neither transparency nor accountability, since most of these cash
collections go unreported. It is not strictly mandatory for political parties to file returns and even if returns are filed they can't be subjected to any
punitive action under the present dispensation. Neither are they subjected to RTI Act. So, the cap on political funding is only a window dressing
since BIP along with Congress are the worst offenders in this area. The proposed electoral funds where the donor's name is to be kept conspicuous
will further erode transparency and accountability. This scheme is only to protect the erring political parties and their high staked donors.

On the employment front, only 1.5 lakh jobs were created in 2016. Unemployment rose to 13.2% in 2016 from 12.9% in 2014. The budget continues
to be unimaginative in this core problem despite being advised by Economy Survey for more concentration in this area.

Education and health are the most neglected sectors in this budget. Barring a nominal allocation for secondary education, the higher education is left
at the mercy of private and foreign mercenaries. The target fixed for the eradication of communicative diseases is not appreciated by the World
Health Organization for want of necessary inputs though 5000 PG seats in medicine are to be increased, only 2 AIIMS Centers are sanctioned that
too in BIP ruled states only. TN is neglected in this front also.

Dedicating Rupees one lakh crore for railway safety for the next 5 years with an yearly average of Rs. 20,000 crore to meet out the requirements of
Anil Kakodkar Committee recommendations though is a welcome step in the right direction, budgetary allocation for this scheme is Rs. 5000 crore
only, the rest has to be mobilized by the railways through its own resources. Given the resource crunch of railways, the obligation towards this vital
scheme involving safety of passengers has become doubtful. This budget doesn't say anything about the long pending demand of filling up of 1.42
lakh vacancies of the safety category. Trackman, who are the custodians of the tract constitute bulk of this vacancy. The vital categories like the
station masters and loco pilots who are the custodians of railway's safety are forced to overwork due to non-filling of vacancies for a very long time.

Closure of unmanned level crossings before 2020 and bio-toilets provision for all coaches by 2019 are welcome steps, along with 7000 stations to be
commissioned with solar energy with the scope of finally attaining 20,000 MW solar power. Service tax collected for computerized IRCTC tickets is
withdrawn for the good 68% passengers who avail this facility is to be welcomed. Plan to anchor 3500 km new line is a welcome step. 70 projects
are earmarked for joint ventures. Out of Rs. 1,31,000 crore plan outlay for railways in the current fiscal, only Rs. 55,000 crore is to be budgeted, the
rest again to be mobilized by the railways.

Since railway budget is crushed into the general budget, lot more details are awaited. Out of Rs. 3500 crore allotted for S. Railway, TN is to get Rs.
2000 crore. This will be barely sufficient to complete the on-going projects in TN and they are left in the dead end. The upgraded Chennai suburban
transit system, metro rail, Tiruvallur — Arakkonam 4t line, 34 & 40 line between Viyasarpadi and Gummidipundi, new line between Korukupettai and
Chennai Beach, the extension of east coast corridor up to Chennai, the Goa — Chennai dedicated freight corridor earmarked for completion before
2020 find no place in the budget. The ongoing projects in TN are left to BOT mode with private operators, with the already sanctioned insufficient



funds. It is well established that private players are wary of investing in Railways. Still investing faith in them will only hamper the development of
Railway infra.

TN Government had already expressed its willingness to 10 Railway projects in TN under the Special Purpose Vehicle (SPV) mode. The state
government had already signed MOU, for 3 of them, but the demand of TN Government to bring in certain amends in SPV mode stressing equity and
growth has outrightly been rejected by the railways, without any scope for further negotiation. The attitude of the railways in this regard negates the
development of railways in TN area. The Center should take steps to break this logjam. There is no scope of upping the operating ratio in railways,
which reflects its unhealthiness. This is due to depleted earnings in fares and freights, though they are being subjected to frequent hikes. Budgetary
support is the only way out.

Freight traffic earns more. Hence the proposed eight dedicated freight corridors are to be completed on a priority basis. Diverting railway funds to
wasteful expenditure like bullet trains will drain the railways further.

Not only in Railways, but all of TN is neglected by the Center, since in the entire India BJP has no space in TN politics to operate. The speedy release
of Rs. 4500 crore due to TN by the Center, last year flood relief to which the Center had provided TN with a paltry Rs. 1900 cr, when the Central
team assessed the package to be Rs. 3600, the Vardh cyclonic storm relief, the unprecedented drought in TN due to failure of monsoons and due to
Karnataka refusing to release the TN share of Cauvery water and the relief sought for it, the budget has not sanctioned even a single pie for all these
calamities, whereas it has allocated Rs. 3000 crore for Odisha. There is no financial package for deep sea fishing to TN fishermen which was
proposed by the Center. The Budget announces incentives for electrical manufacturing but fails to lift the asset freeze on Nokia.

Despite the fiscal prudence exhibited in this budget with an eye on FD], it is not to be forthcoming due to protectionism adopted by the developed
countries.

The direct tax concessions have drained the budget by Rs. 12800 crore. There is a fall in spectrum sale disinvestment, customs and the buoyancy in
excise duty on the fall of international oil prices is to be over, fall in GDP and growth rate due to less public investment and corporate debts
hampering private investments with their stressed balance sheets, public sector banks having huge load of non-performing assets which is ever
increasing, explicit subsidies shooting up to Rs. 2.7 lakh crore, capital expenditure remaining unchanged at 1.8% of GDP in which 0.5% goes to
defense and 0.5% goes to imported equipments, gross borrowing unchanged at Rs. 6.05 lakhs crore, 25.4% increase in capital investment lowering
to 10.7% in the revised estimate with a chunk of it going to revenue expenditure which is non-asset, the developed countries turning their back to
globalization, the scope of economic revival in near future is bleak.

The flagship programs of the NDA Government viz 50,000 Grama Panchayats to be poverty free, one crore houses by 2019, 100%
electrification by 2018, broad band connection to 1.5 lakh Grama Panchayats, sanitation coverage in rural India to 60%, PMAY (Avas Yojana)
launched in 2015 with a target of 20 million houses by 2022 for urban poor failed to achieve their targets due to gross mismanagement and
corruption as reported by the Ministry of Statistics and Programme Implementation. At least 12 such pro poor schemes for which large sums were
allocated in the last budgets had performed poorly. The Finance Minister announced hefty increase in allocation to several of NDA's programs in the
last budget. But a look at the targets met is pathetic.

To quote Finance Minister's poetic verse — "Hum aage aage chalet hain, aaiye aap". My answer is "aap hahan chalet ho, hum hahan aane wale
hain"

Our Prime Minister vows to eradicate corruption and black money. When the stock was targeted, which was only 6% of the black money, it
flew through. Now the rest of Black Money, which accounts for 94% and which is a flow, is to be targeted as promised by the Center. For that, the
double taxation avoidance treaty and the provision for participatory notes are to be outrightly abolished and punitive action on Hawala brokers and
the foreign banks involved in Hawala transactions are to be taken, apart from stringent regularization of real estate and gold transactions. Does this
Government have the political will to do this?
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SHRI THOTA NARASIMHAM (KAKINADA): Sir, I thank you for giving me this opportunity.

I would like to praise the Budget 2017-18 for being balanced, corrective and progressive in nature with agenda to 'Transform, Energize and
Clean-up India'. This year's budget is released after a strenuous exercise of demonetization to clean up economy. Innovative and timely supportive
measures are included in the Budget to accelerate growth in sectors of the economy.

We all know that India was reeling under drought for the last two years and rural economy was under serious distress. This year's Budget has
given due emphasis on rural development with the highest ever allocation of Rs.48,000 crore to MGNREGA which seeks to improve agricultural and
rural infrastructure. Further, agriculture sector is being prioritized with increased funding to Pradhan Mantri Fasal Bhima Yojana (cropped area
covered is being extended from 30 per cent to 40 per cent). E-National Agriculture Market increased from 250 to 585 APMCs. NABARD has increased
Long Term Irrigation Fund from Rs.20,000 crore to Rs. 40,000 crore, and Dairy Processing and Infrastructure Development from Rs.2,000 crore to
Rs. 8,000 crore. As a clean-up measure, MGNREGA has been properly digitized and recently outlined geo-tagging of works in different districts. This
will increase transparency in the administration and facilitate public scrutiny.

With this year's Budget's strategy and approach, I can see the bright future of rural areas with the target of alleviating 50,000 Gram
Panchayats from poverty and 100 per cent electrification by 2018. Moreover, rural sanitation is underscored with increased budget allocations and
efficient piped drinking water facility to rural areas.

I personally felt optimistic of this Government's strategy of giving utmost importance to skill development and youth welfare. The energies of India's
demographic dividend need to be channelised in a planned manner. Else, this dividend may turn into demographic disaster.

New initiatives like SANKALP (Skill Acquisition and Knowledge Awareness for Livelihood Promotion) with Rs. 4000 crore to provide market relevant
training to 3.5 crores of youth and STRIVE (Skill Strengthening for Industrial Value Enhancement) with Rs. 2200 crore are major steps in this regard.

Further, I appreciate the Government's determination to scale up digitization of India for more transparency and efficient governance. The initiatives
like BHIM App, discounts for digital transactions, waiver of service tax at point of sales, etc. are praiseworthy.

Since my home State, Andhra Pradesh is reeling with increased revenue deficit due to bifurcation, I appreciate the Government's relief of
capital gains to tax in the new capital city of Amaravati that gives boost for industrial development and increased investments. It is a kind of helping
hand to the farmers. Farmers of Amaravathi personally came to Delhi and thanked the hon. Prime Minister and hon. Finance Minister for the relief
extended.

I thank the hon. Prime Minster and the Railway Minister, Shri Suresh Prabhu for requisite allotment of funds for Kakinada-Pitapuram Main line
with Rs. 150 crore (last year, it was Rs. 50 crore) and Rs. 430 crore Kakinada — Kotipalli — Narsapuram Railway Line. As I am from the Kakinada
Parliamentary Constituency, I know the infrastructural bottlenecks in the region and these projects are of great help to our area.

I personally thank the hon. Finance Minister for the helping hand extended.

Hon. Deputy-Speaker, in this auspicious hour, I would like to remember the earlier promises made by the Government with regard to Andhra
Pradesh. In 2014-15 Budget, the Government talked about establishment of Hardware Project in Kakinada, but so far, no action has been taken in
this regard.



I appeal to the Government to look into this matter positively as Kakinanda has the availability of all resources including skilled manpower,
talented and energetic youth. Another three projects promised in the Kakinada region include establishment of Office of Director General of Foreign
Trade on the lines of Visakhapatnam, Indian Institute of Packaging and National Institute of Fashion Technology.

Timely implementation of these initiatives will do greater good to the region and the country as a whole with increased exports as Kakinada
Port has recently been included in the list of six ports that are targeted to be developed as major ports.

Further, I request the Government to create a new Railway Zone in Vishakhapatnam which is a long awaited demand of the Andhra people
and is also highlighted in the AP Reorganisation Act, 2014.

Finally, I want to request the hon. Prime Minister and the Finance Minister to enhance the limit of MPLADS. The amount of Rs. 5 crore is not
at all sufficient to meet the requirements of the people of our Parliamentary constituency. I request you to enhance the limit to the best extent
possible.

Hon. Deputy-Speaker, I support the Budget on behalf of my Party, Telugu Desam Party, and I thank you for giving me this opportunity.
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*DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): This Union Budget seems to be gimmick and somewhere like sugar coated quinine. There
are several slogans and promises, directions for which is not visible. 'Sabka Sath Sabka Vikas', but ironically fund allocation for SC/ST is marginally
increased, much less than 10% increase provision from earlier years. There is no plan in the budget for determining the scheduled castes. SC Sub
plan and ST sub plan are left in confusion after removal of the plan and non plan categories.

There are several Central Government sponsored schemes which are almost essential for rural and urban development, health and education and
women and child development. Irony of the scheme is that union government is now shifting the burden of the budget provision to states to a great
extent. Many of the schemes cannot be fulfilled.

In education sector, Government has not progressed much. Though budget allocation for higher education have somewhat increased. The plans for
primary and basic education system is not growing up to mark because lack of proper fund allocation and propagation. Progress of 'Sarva Shiksha
Abiyan' is being hampered due to lack of fund flow. The fund and policy about adult education is lacking when this is more necessary for various
productive fields like advance farming, mining and business and digitalization.

Mission Antyodaya dreams about making one crore household poverty-free and 50,000 gram panchayats poverty free by 2019. It seems to be a bit
foolish. Paradise village economy though apparently seems to be progressing; the case is not true for self help groups, MNREGA, Krishi Beema,
fertilizer supply. Union Government is boasting about urea and neem coated fertilizer but what about proper funding and promotion scheme for
organic fertilizers?

The Budget allocation to rural development has been given 24% increase. Truly speaking, it is not exactly a steep rise so far the various rural
development schemes are concerned, namely Prime Minister Gram Sadak Yojana, Awas Yojana, Long-term irrigation programme, employment
generation programme which is claimed by Union Finance Minister. Last financial year's promises are yet to be fulfilled, so it would be more difficult
to deal with this amount of increase in fund. May be monetary allocation have been increased in certain cases. But village economy is now under
constraint due to various reasons, crop losses due to natural calamities. Without proper compensation and combating policies, compensations and
policies for long term recovery are not adequate. In case of excess of production farmers do not get proper rate for selling.

Demonetization has affected rural masses who were working in different other States, they lost their jobs and have come back home because
of not getting wages adding financial burden to rural villages. There is a budget hike for skill development programme. Now the number of skilled
workers will increase but the Government is insensitive about creating new job opportunities. This will demoralize young generation. The
Government is boasting total digitalization and cashless transaction but practically speaking neither the public nor the Government is having enough
preparation to deal with that. In a sense, the field is not ready yet.

In the Health sector side, there are promises and fund allocations for various categories of medical colleges but only building and instruments do not
make a medical college. We should think about quality of medical education and monitoring of medical colleges, especially private sector ones.
Allaying malnutrition and improper growth is a major problem among Indian children. More attention should have been given to this section.

Obesity is another form of growth abnormality both in adolescents and adults which leads to multiple diseases like heart problem, hypertension,
diabetes, movement restriction, etc. This problem needs care. Funding for research is needed. Huge cost of medicine is a big problem. The
Government should allocate funds to promote PP partnership in Indian medical companies for production of cheaper generic drugs.

Many economists and journalists opined that it is just a routine budget and nothing innovative. This sort of budget can never fulfill the Government's
dream of equity, Swachchata and 'Roti Kapda aur Makaan' for all. The Railway Budget should concentrate on new tracks and freight corridor instead
of bullet train.

*DR. KULMANI SAMAL (JAGATSINGHPUR): While shedding my views on Budget 2017-18, first of all, I would like to state that after a period of
almost 92 years, the Railway Budget has been merged with the General Budget. Whether it is a wise decision or not, time will tell that but I would
like to emphasize upon the fact that during the rule of British, the Railways was contributing a large portion of revenue for GDP which has reduced
drastically over the period of time due to development of other aspects like services and industrial sector. When Rail budget was being introduced
separately, the railways needed to pay an annual dividend to render its budgetary support to the Government. As the Government claims, our
railways are currently running in loss, hence a comprehensive step had to be taken to strengthen the Railways. Further, there are lesser funds for
development plans and most of them are wasted in wrongful manner. So, I feel when it goes into the hands of finance ministry, a process for more
commercialized distribution of resources will take place. Hence, I welcome the decision of Government in this regard to merge Railways with General
Budget. The Government of Odisha demanded Rs. 5870 crore for development of railway infrastructure in our state but the Government has
allocated Rs.5102 crore which is less than our demand, but 9% more compared to allocation made in last rail budget.

Secondly, I would like to mention the point here about the demonetization move of the Government and its impact on the economy of our country.
The adverse impact due to demonetization is a short term impact, as Government claims; it will be beneficial for the Country in longer perspective.
The demonetization process was initiated keeping in view checking black money, circulation of fake currency, terror financing and corruption.
Subsequently, the purpose of the Government attracted the people to go for digital transaction. I am sure the process of digital transaction could
curb corruption. But how can it check terror financing and circulation of fake currency until and unless a policy measure is taken in that regard. As we
all know, after demonetization, in various parts of country, we could trace the fake currencies too. The flow of currency to terror outfits as well as
terrorist groups might have been slow during demonetization period but how can we say that it would be eradicated without any stringent measures
by the Government. So, the Government should analyse the prospect from all the angles so that steps could be taken to strengthen the economy of
our Country. Simultaneously, we should also take measures to make the people aware about benefits of digital transaction. In this regard, the



infrastructure should also be put in place. The way the Government is advertising its policies and programmes, the same way should be initiated for
implementation of those along with adequate amount of funds. Over a period of last two and half years, we have declared a number of welfare
schemes but most of them without appropriate implementation.

In this Budget, the Government has allocated Rs. 10 lakh crore for credit to farmers with 60 days interest waiver which is a very good step to
strengthen agriculture sector and I feel it is a panacea for moral boosting for the distressed class, the farmers. The initiative has been taken by
Government to make the farmers feel secure against natural calamities. I appreciate the initiative of Government in this regard wholeheartedly.
Some other steps like setting up of mini labs in Krishi Vigyan Kendras in different parts of the Country, declaration for creation of dairy processing
infrastructure fund, irrigation corpus fund, micro-irrigation fund by NABARD ,etc. will of course put some life in agriculture sector I suppose, but all
those should be implemented appropriately and should be followed with spirit.

In this budget, Rs. 48000 crore has been estimated for expenditure on heads of MGNREGA which is almost twice of the allocation made in earlier
budget. I feel the problem in rural area due to reverse migration especially after demonetization process has made the Government to allocate more
under this head. It seems, it is a damage control initiative of Government to make the poor and disadvantaged people who suffered by
demonetization could be benefitted. It's a welcome step.

One of important agenda of BJP Government was to create more employment in every sector of the country. But it is yet to be met and we are going
through a very lean phase of employment. To accommodate more number of youth under skill development, the Government has allocated Rs. 2200
crore under Industrial Skill training and Rs. 4000 crore under Skill Acquisition and Knowledge Awareness programme, But in my opinion, the space
which has been created within last two years in the field of employment, the allocation is meager and cannot meet the expectation to accommodate
more number of unemployed youth in the sector. 1, on behalf of my State Odisha, would like to request the Government to allocate more funds by
which the Government of Odisha could train the unemployed youth with skill development.
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*SHRIMATI POONAMBEN MAADAM (JAMNAGAR): The Union Budget 2017 is path-breaking and unique in many ways; starting with more
investments for the rural and agricultural sector, lower tax rates, focus on youth and infrastructure boost. The Budget can be looked at as a
combination of pro-poor, pro-farmer and growth oriented budget. This is the first time in many years that a Budget hosts the interests of the
farmers, middle class, youth and small business units under a single umbrella. I would like to take this opportunity to congratulate our Hon'ble
Finance Minister, Shri Arun Jaitley for presenting such a holistic Budget and our Hon'ble PM, Shri Narendra Modi for his vision.

Since the present Government has taken over, there has been an economic transformation. Inflation, fiscal deficit and current account deficit have
decreased and while focusing on the growth agenda the Government is also adhering to the fiscal deficit target which is pegged at 3.2%. The focus
of the budget is to spend more in rural areas, infrastructure and poverty alleviation, yet maintain best standards of fiscal prudence.

My starting point to the discussion will reflect on the historic moment that our nation witnessed, when our Hon'ble Prime Minister Shri Narendra Modi
waged a war against black money, corruption and terrorism. The currency demonetization has mostly won accolades across India, albeit the
criticism by the opposition.

I take this opportunity to congratulate the Prime Minister for taking such a brave step. I believe his step against black money is no less than a
surgical strike.

It will not only be a deterrent to those keeping black money, but also give a major blow to those indulging in the business of fake currency. And
people, who are still questioning the demonetization move, should remind themselves, that right from the start our Government has been committed
to fight black money and corruption. However, a transformation in any society or any country takes time but will give long term gains. The present
Government has hit the "reset" button of the economy which was marred by corruption and coal scam and 2G scam and Commonwealth scam. The
list can go on &€} but what is important here is to focus on the Indian economy that has been provided a new lease of life with a economic growth
estimated to be stable at 7.1 per cent in the current fiscal and with GST on the anvil, India is already on the cusp of higher growth in the medium to
long term.

The Government has adopted transformational policy measures in the last 3 years courtesy which India is ranked third in the list of top prospective
host economies for 2016-18 as per the World Investment Report 2016. To mention a few of these initiatives, the Government's priority for financial
inclusion has been the key to poverty alleviation. An unprecedented 26 crore plus Jan Dhan accounts have been opened for the unbanked. Over 20
crore RUPAY debit cards have been issued to enable cashless payments. Moving swiftly from "Jan Dhan to Jan Suraksha", close to 13 crore poor
have been covered under various social security schemes. The Government has also launched 'Digi Dhan Abhiyan' to provide financial literacy and
educate 1 crore citizens from rural India on cashless transactions.

One of the many takeaways from the budget in the farm sector is that, a plan has been announced to double the income of farmers in the next 5
years and NABARD fund will be increased to Rs. 40,000 crore in Union Budget 2017-18. The Government will set up a mini lab in Krishi Vigyan
Kendras for soiling and a dedicated micro irrigation fund of Rs. 5,000 crores will be set up for NABARD with the initial corpus. An increment in the
Irrigation Corpus has been stepped up making it from Rs. 20,000 crores to Rs. 40,000 crores. Dairy processing infrastructure fund will be created
initially with a corpus of Rs. 2000 crores. Rural agriculture and allied sectors have been allocated Rs. 1,87,223 crore, 24% higher than last year. The
increase in investment in agricultural spending and by implementing crop insurance and post-harvest management services will usher in the second
green revolution which will bring the much needed smile to our farmers.

The Government is prioritizing electricity and roads agenda in rural India. The Government intends to connect all villages by roads under Pradhan
Mantri Gram Sadak Yojna by 2019. The transport sector allocation has been Rs. 2,41,000 crore in 2017-18 and the Budget increase for highways is
from Rs. 57,676 crore to Rs. 64,000 crore.

The Government is committed to build one crore houses by 2019 and the allocation under Pradhan Mantri Awas Yojana has been increased to Rs.
23,000, up from Rs. 15,000 crore in this year's budget. Also, 100% village electrification of villages will be completed by May 1, 2018. The
Government's plan to change 77 crore conventional bulbs and 3.5 crore conventional street lights with LED range would save Rs. 45,000 crore.
Further, the National LED Programme would also facilitate India's commitment towards reducing its emission intensity per unit of GDP by 33-35% by
2030 under its Intended National Determined Contribution (INDC).

So if we look at the Budget, it is not just target based but also an outcome based budget. The Government has a clear roadmap to alleviate poverty
and assure growth in India in a time-bound manner.

The Government has made record allocations for MNREGA to strengthen rural jobs programme and efforts will be made to assure the economically
weak a house of their own under the 'Housing for All', scheme. Over one crore LPG consumers have given up their cooking gas subsidy to support the
Hon'ble Prime Minister's 'Give it Up Campaign,' to provide cooking gas connections to the poor in rural households free of cost. This is how a country
moves forward where every citizen is committed to give up their privileges for the benefit of the poor. Further, this is a perfect example of how a
country should be led by a leader, where the citizens are made equal stakeholders in the process of decision making and decentralization of
decisions.

As much as the Government is focusing on rural India, on agriculture and farmers, the Government is equally committed to developing infrastructure

and to worth mention, 85 per cent of stalled road projects are back on track.

The Government has also announced a slew of initiatives in the Budget for start-ups, including tax on profits for three out of seven years, increased
from three out of five years aimed at facilitating growth for these new businesses.

The budget is aimed at taking forward economic reforms. The country's development is not only dependant on the services and sectors, but also on
the people. Hence, the budget is people-centric. The Government is smoothly running schemes for the Minorities to benefit the youths who do not
have a formal education with a view to enabling them to seek better employment in the organized sector and thus equip them for better lives.



The Government is giving big push for small trades and offering tax exemptions for small business units; to make MSME companies more viable to
pay 25% tax if turnover is up to Rs. 50 crore.

However, this is not just a Budget priority; the Government has been backing MSME all along. I would like to take this opportunity to specifically
mention the support that was provided to the MSME sector in Jamnagar, which is my constituency. After registering a decade long of nominal

growth, the Jamnagar based brass parts industry has witnessed a turnaround on the back of increased exports recently. This was made possible
with the timely help and intervention of our very own Prime Minister, Shri Narendra Modi and the Finance Minister, Shri Arun Jaitley. The Government

of India had reduced the earlier levied 4% SAD on import of Brass Scraps to 2%. The Government has reduced SAD on imports of brass scrap even
at the cost of huge revenue outgo to benefit the Jamnagar's Brass Industries.

The benefits of duty reduction would go directly towards the efforts of revenue generation through manufacturing activities to the working class
people engaged in the sector. There are 4,000 brass-making units in Jamnagar, over 80 per cent of them in the small-scale category. The industry
employs over 200,000 people, directly and indirectly.

The Government has also revised and rationalized export duty on bauxite down to 5% which will immensely benefit Bauxite mine owners from
Jamnagar and Devbhoomi Dwarka, Gujarat. Small miners are providing employment to about 50,000 people in backward areas of Jamnagar, this will
help them retain business and also generate more employment courtesy improved business and exports.

On behalf of the people of Jamnagar, I take this opportunity to wholeheartedly acknowledge the efforts of the present Government in reviving
Jamnagar brass manufacturing sector and also help legalize mining export industry to an extent.

Complimenting schemes like MUDRA,; the Government has more to offer through Start-up India and Stand-up India and to provide a favourable
ecosystem for which Rs. 7,200 crore revenue will be foregone on account of tax rebate to MSME. Skills training will also be focused for the
economically weak. The youth of the country is moving ahead. In order to provide employment opportunities, the Government will come up with new
initiatives, to formalize the informal economy and also employ the unemployed.

It's the people who make our nation and this Budget is aimed at improving everyone's life in some form or the other and brings about a qualitative
change within a specified timeframe. Against this backdrop and track record of the Government, I can confidently say that very soon India will
emerge as an economic super-power under the leadership of our Prime Minister Shri Narendra Modi.

There has been tremendous economic transformation and the holistic approach to development as adopted by the Government will take this country
to greater heights. The Government is creating a policy environment which is predictable, transparent and fair. I firmly believe that the era of change
has begun. A change from despair to hope; a hope ignited by the vision of our Hon'ble Prime Minister Shri Narendra Modi ji. A vision that would bring
a smile on the face of every Indian; a smile of contentment, honour and dignity but to achieve this, each one of us will have to contribute to the
cause of nation-building and put together the India of our dreams.
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HON. SPEAKER: Now, Adv. Joice George. You have to conclude your speech within two minutes.

ADV. JOICE GEORGE (IDUKKI): I am thankful to you, hon. Madam Speaker, for giving me this opportunity to speak on the General Budget.

According to our Economic Survey, the demonetization of high denomination notes has affected the economic growth, and there is an economic
stagnation also. Much has been said about the mitigating measures. But after having a close analysis of the Budget Document, it is unfortunate that
we find that there is no specific programme for mitigating the near-term impact of the demonetization on our agrarian community.

A total sum of Rs. 51,026 crore has been earmarked for the Ministry of Agriculture as against Rs. 48,072 crore earmarked in the last fiscal for the
same Ministry. There is an increase of only Rs. 2,954 crore, which is just six per cent higher. It is not enough to meet the inflation effect.

Coming to the plantation sector, the allocation to the commodity goods has been reduced or rather has not been improved much. The Spices Board
has only been allotted Rs. 82 crore against the Revised Estimates of Rs. 84 crore allotted last year The same is the case in regard to the Rubber
Board where Rs. 142 crore has been allotted as against the Revised Estimates Rs. 148 crore in the last fiscal.

Owing to the commitment of the 7t" Pay Commission also, the allocation is not sufficient to meet the salary expenditure. The Assistance provided to
the marginal, small and medium farmers also is very less.

Madam, coming to the cardamom cultivation, let me say that 97 per cent of the small cardamom is being grown in my Constituency alone. But due to
severe drought this year, our cardamom farmers are suffering a lot. Although development of cardamom is the mandate of the Spices Board also, yet
the Spices Board is not spending a single pie in terms of assistance to these farmers, may be by way of subsidies for re-plantation or subsidies for
initiating some irrigation facilities, etc.

Madam, coming to education sector, it is also a very important sector. Everybody is admitting that 83 per cent of the students coming out of our
educational institutions, are unemployable. Much has been said about the skill development and all, but there is no promising programme for
improving the employability of students, who are coming out from our higher educational institutions. It is a matter of concern, and need to be
looked into.

Lastly, Madam, I am raising a very important matter concerning our MPs. We have been asked to adopt a village under the SAGY scheme and no



money has been allotted for that. We are all depending on our MPLADS for it. We all expected that there would be some promise or some steps to
be taken to improve the MPLADS also, but we do not find anything of this sort in this Budget.

Lastly, Madam, we were also expecting an AIIMS like institute to be set-up in Kerala but that has also not been sanctioned.
I hope that all these points would be taken care of in the reply of the hon. Finance Minister.

Thank you.

*KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR): A landmark budget was presented by our Finance Minister with the agenda of
"Transform, Energize and Clean India with the intention of Sabka Saath, Sabka Vikas." This is an inclusive budget which is pro-poor,
pro-farmer, pro-downtrodden, pro-youth and for the development of all the sectors and the country at large. I hail the Finance Minister for presenting
a path breaking budget; it will help the country leapfrog to the next level. The merger of the Railway Budget with the General Budget will give an
impetus to the transport sector's growth. This is a historic budget which has revolutionary reforms incorporated in it. Higher Budgetary allocation to
strengthen rural economy, healthcare, Railways and infrastructure will have a multiplier effect on our economy.

I welcome the key/important measures announced for the disadvantaged/ underprivileged viz. setting up of Mahila Shakti Kendras with an allocation
of Rs.500 crore, Maternity Benefit Scheme for pregnant women, affordable housing, Action Plan to reduce Infant Mortality Rate, Creation of
additional posts to strengthen Secondary and Tertiary levels of healthcare, legislative measures to simplify, rationalize and amalgamate the existing
Labour laws, amendment to Drugs and Cosmetics Rules to ensure availability of drugs at reasonable prices, increased allocation to Department of
Social Justice and Empowerment; Ministry of Tribal Affairs; Ministry of Minority Affairs and Aadhaar based Smart Cards for Senior Citizens.

The resilience of Indian farmers is indicative in higher estimated growth in Agriculture. The Budget provisions will make them more resilient.
Integration of farmers with Agri Processing units will boost farmers' income and allocation of Rs.10 lakh crore for agri-credit is a big positive step.
Agriculture growth rate has increased from 2% to 4.1% and it shows that our Government is working seriously for the betterment of the farmers
and farming. The aim of our Government is to double the income of farmers. The crop insurance is to be strengthened.

As far as education is concerned, our Government plans to leverage information technology and launch the SWAYAM platform with at least 350
online courses. This would enable students to virtually attend the courses taught by the best faculty, take tests and earn academic grades. Shifting
focus of secondary education to a system driven by learning outcome is a bold and radical move.

The budget estimates for health sector show an appreciable increase of more than 27%. This will help to attend tertiary care, human resources for
health and medical education and to strengthen NHM.

I hail the Finance Minister's proposal of granting infrastructure status to affordable housing. I also applaud him for helping poor meet aspirations of
owning a house through budgetary provisions. Budget has made the house buyer the king by incentivizing the developers and catalyzing investment
flows through several concessions and incentives to affordable housing sector. By giving affordable housing the infra status, the Budget has taken a
big step towards realizing the dream of "Housing for All" by 2022.

I also welcome the emphasis on skill development and technical education — this will enable India to successfully harness the demographic dividend.
Focusing on the youth, the budget proposes imparting of new skill in the rural areas. Mason training will be provided to 5 lakh persons by 2022. The
attention to affordable housing, greater employment in rural areas is the right interventions to build a more equitable society.

The allocation for the 'Beti Bachao Beti Padhao' Scheme has been doubled to 200 crore rupees; 500 crore rupees have been allocated for setting up
Mabhila Shakti Kendras at village level in the Anganwadi Centres. This will provide one stop convergent support services for empowering rural women
with opportunities for skill development, employment, digital literacy, health and nutrition.

I applaud the enhanced allocation for MGNREGA Scheme by ten thousand crore rupees and the focus being given for women's participation. Budget
proposes highest ever allocation for MGNREGA of 48,000 crore rupees in 2017-18. On the rural sector, the allocation have been increased to bring
one crore rural households out of poverty under Antyodaya Mission. The Budget has various provisions to improve the guality of life in enhancing the
opportunity for earning in rural areas. There are significant provisions for spending on rural infrastructure, including road, irrigation, hosing and toilet.

Big digital push is the thrust of the Budget and is a very welcome and a right move for the future growth of the economy. Government has pushed
the digital theme in every area of the budget. Every person from small shops to consumers is pushed towards the digital economy. Tax benefits,
incentives to use digital payments and extending loans based on a digital footprint will create a larger merchant ecosystem for digital payments.

I commend the launch of AADHAAR Pay for people without mobile phones and it will spearhead the country's transition to digital economy. Renewed
focus on proliferating digital to rural and semi-urban areas will further enhance digital inclusion, bridging the digital divide in the society and fostering
financial inclusion.

The Budget aims to boost the Digital Economy, which will have a positive impact on the telecom sector. Additional outlay of Rs. 10,000 crore for
BharatNet and creation of Digigaon are a definite positive to broadband penetration. However, the BharatNet implementation track record needs to
significantly improve for benefits to reach rural India. Broadband penetration has a direct impact on economic growth, employment, innovation and
prosperity. A strong push to transport connectivity, healthcare and education through the digital media are likely to have a significant, long-term
impact on the telecom ecosystem.

I wish to add that the proposals of benefits in many social sectors given by the Finance Minister will be helpful for the underprivileged sections and
since the income tax rates has been reduced, the tendency of the person of not paying the tax will go down. I also hail this Budget as growth
oriented and progressive. The budget continues to focus on important measures initiated by our Government and is focused on both consumption



and investment demand. This budget has given focus on rural economy, small and medium enterprises, small income tax payers and importantly
bringing reforms in political funding. This is a forward looking budget directed towards raising the productivity in the economy with a focus to
transform, energize and clean India. With a keen focus on infrastructure and all round development, the budget — under the leadership of our Hon'ble
P.M. — will strengthen economic fundamentals — a focus of the Government since 2014. This budget firmly establishes the winds of change for India
ushered in by demonetization and GST.

I want action for bringing unsalaried class with more income into the tax net. I also appreciate the cap of Rs. 3 lakh for cash transactions. To check
black-money and promote digital economy, the budget proposes no cash transaction above 3 lakh rupees. The duties on devices used for cashless
transactions are reduced.

I endorse the inclusion of Railway budget proposals in General budget as a historic step; the budget has come up with many proposals for extension
and development of railway network, besides making a big allocation of one lakh crore rupees for railway safety.

I also support the thrust accorded by the Budget to multi modal transport planning and synergizing investments in railways, roads, waterways and
civil aviation. Development of multi-modal transport hubs would help ease traffic congestion to a large extent and also bring down pollution.

This Budget has brought transparency in funding of political parties. Now, donations above Rs. 2000 must be made in cheque/draft. Every political
party will have to file its return within the time prescribed in the Income Tax Act.
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*DR. THOKCHOM MEINYA (INNER MANIPUR): This time, the Union Budget (UB) is presented on the 15t day of February. Reading the budget at
1100 hrs instead of 1700 hrs had been effected to enable maximum number of our population to hear it or to remove the colonial stigma. Whatever
may be the reason, change is the order of the day. The names of many schemes/ programmes/streets are being changed. History will maintain the
record and we shall always sing the song that 'Variety is the mother of enjoyment' and 'the world is dynamic'.

Again, another structural change in the present Union Budget is the amalgamation of erstwhile Railway budget into it and now we have only
one Union Budget. Next, it could be budget less or less Budget as we are going in the direction of cash less or less cash. I could be really interesting
to run the country's administration/governance without any Budget. What a wonderful idea/ hypothesis!

The Hon. Finance Minister tried to steadying the ship of monetization. We have to see how far he will be successful. The FM's budget appears
to take the position of the left-of-centre space from the Opposition. The proceedings of November 8, 2016, wherein a major finance decision was
taken apparently without his knowledge, might have given him this position. In the words of the Government, this Budget stands for sustainable
growth. But the question is: Is the negative growth a sustainable growth?

In terms of budget allocation for social sector, Hon FM tried very hard to keep it at status-quo. In this case also, I am afraid; Hon FM is not
able to succeed. Yes, there is status-quo allocation of fund in some few major social sector schemes at the cost of majority of many other
counterparts.



Now I come to the most critical part of the Budget. When it comes to education, the Budget's attention deficit continues. This is really shocking.
Because in a developing democracy like ours, proper empowering of its people is fundamental which is possible only through education. Still, I do
stand by my demand to the Union Government to provide a good school in every Indian village. A good school requires good roads leading to the
school, proper water and power supply over and above the required qualified trained teachers and proper physical infrastructure of the school. I hope
the Government does understand it! It is only education that can meaningfully empower our citizens. By properly empowering the citizens,
democracy will bear fruits.

Union Government's seeing the North Eastern States as the Ashtalakshmi that can take India to new heights; telling that the North East is the
gateway of South East Asia; putting in place infamous Look-East (now Act-East) policy only in name; and continuing with the special dispensation in
the assistance pattern to the North-eastern states by providing assistance in the ration of 90:10 for core central schemes and 80:20 for non-core
schemes to these states will not serve any purpose until and unless the Union Government practices the principle of mutual co-existence at par with
the rest of the country in every respect. This is exactly what is lacking on the part of the Union Government.

Let us take the case of more than 100 days long economic blockade on the two NHs of Manipur called by the United Naga Council (UNC). The Union
Government has practically and absolutely failed to open the almost three month long economic blockade called by UNC on the two NHs, Nos. 2 and
37, the only lifelines of Manipur. The economic blockade of National Highways of Manipur has been called by United Naga Council (UNC) since 15
November last year. People of the State are facing insurmountable hardships. The prices of essential commodities including petroleum products have
sky-rocketed. Life-saving drugs are in acute shortage. The situation is still no better.

The long-awaited tripartite talk of Union Government, State Government and UNC has been initiated on 3™ February. Day before yesterday, the 7 th
February, UNC Presidential Council Meeting decided to continue the blockade. At the same time, State Assembly Election notification was issued on
the same day. What is this? It appears that every body's business is nobody's business. At the end, who suffers — only the common people suffer.

Economic blockade is not the right way. It is but a crime against humanity. It has created hatred among us, let us stop it. I urge upon UNC to
immediately call off the economic blockade.

Also, I demand for the establishment of dedicated NHs Protection Security Forces to regulate 24x7 smooth flows of vehicles for passengers and
goods on these NHs.

I strongly urge upon the Union Government to immediately intervene and help the State Government to mitigate the situation before it is too late.

Law and order situation in the border states of the country like J&K and the NE India is still a matter of grave concern. In these States, the Armed
Forces (Special) Powers Act (AFSPA), 1958 has been promulgated since 80's, and here Army is engaged in counter-insurgency operations under the
Act. This Act provides immunity to the army from being tried without the prior permission of the Union Government. Under this Act, the state of
Manipur has seen many orphans, widows, parents who do not know whereabouts of their missing children. Rapes, fake encounters, custodian killings
are rampant.

In spite of the recommendations of various committees, conferences, UN bodies to repeal the Act, the Government of India is still shy to repeal this
draconian law. However, the Government of Manipur has lifted AFSPA from the seven Assembly Constituencies under Imphal Municipality.

I am always for the immediate repeal of this AFSPA. Time has come for this draconian Act to go. I do very sincerely urge upon the Union
Government please repeal this Act immediately for the sack of humanity.

In para 63, the Hon President has stated; I quote "Over eleven hundred obsolete laws have been repealed and 400 more are in the process of being
repealed. Legislations relating to Women, Divyang Jan, Labour, Apprentices, Factories, Benami Transactions, Aadhar and Real Estate, to mention a
few — mirror my Government's guiding philosophy of Transparency, and Social Justice."

Here I would like to request the Union Government, Ministry of Home Affairs in particular, to include in the list, laws relating to the violation of
human rights which are also obsolete. One such legislation is the Armed Forces (Special) Powers Act (AFSPA), 1958. This law is a manifestation of
the colonial law legislated way back in 1942. I once again urge the Union Government to immediately repeal this draconian law.

With these observations, I strongly oppose the Union Budget 2017-18.



HON. SPEAKER: Shri C.N. Jayadevan, only two minutes not more than that.

SHRI C.N. JAYADEVAN (THRISSUR): Thank you, Madam, for giving me this opportunity to participate in the discussion on the General Budget, 2017-
18 on behalf of my party, the Communist Party of India.

Initially, as a general view, I must give my opinion that the present Budget has once again put down the hopes of the common man, the vulnerable
population like the old, tribals, dalits and women. Moreover the Budget is very much inline with the new liberal outlook of the present Government as
there are concessions for the corporate houses at the cost of the middle class community.

Considering the agricultural sector and the farmer's community, the loan limit for the farmers have been raised to Rs. 10 lakhs but no
measures are in place for solving the increasing suicides of farmers and the drought conditions prevailing in different parts of the country. When
there is a boom in the agricultural production, farmers are in doom due to the crash in prices of their produce.

The alternate employment scheme, the MGNREGA, has been allotted the highest amount, that is Rs. 48,000 crore till date as per the Finance
Minister. But he is very well silent on the fact that Rs. 14,000 crore is the backlog from the previous year for the payment of wages.

Basic facilities like health and education are also not given due consideration. The allocation of six per cent of GDP to education, as
recommended by Kothari Commission, is till a far dream. There are also highly ambitious targets for eliminating diseases like measles and
tuberculosis, etc. But I strongly advise that apart from higher allocations, a mission mode working is required.

The proposal to increase the medical PG seats at the rate of 5000 post-graduate seats per year does not mention anything about AYUSH system of
medicine. In this context, I would request the Minister to allocate a fair percentage of these 5000 seats to the AYUSH system of medicine also,
particularly Ayurveda which has a great potential for earning foreign exchange also.

Overall, the Union Budget reflects a casual approach that the present Government has taken on the crisis-ridden economy of the country. Even the
Chief Economic Advisor is of the opinion that assessment of demonetisation can be termed as a 'carpet bomb'. I repeat, your demonetisation and
your Budget is a carpet bomb. It can only be met after years. By that time, the time of the present Government would end.

Thank you, Madam.
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HON. SPEAKER: Shri K.C. Venugopal, you will get five minutes only. If you are ready to finish your speech in five minutes, then only speak.
Otherwise, your party has no time.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, only three speakers from our party have got this opportunity to speak on the General Budget.
...(Interruptions)

HON. SPEAKER: Your party has utilized its time. If you are ready to speak only for five minutes, I am ready to allow you.

SHRI K.C. VENUGOPAL: It is not like that, Madam. Our party should get some more time as the time for discussion has been lengthened. Yesterday,
it was decided as eight hours but now it has been increased to 10 hours. ...(Inferryptions) So, our party should get at least 60 minutes.



...(Interruptions) You can verify the records.

HON. SPEAKER: I am sorry. I cannot allow you to speak more than five minutes. Your party has already taken 15 minutes more than the allotted
time. Still I am giving you time. If you want to speak for five minutes, I will allow you to speak.

...( Interruptions)
SHRI K.C. VENUGOPAL: Definitely, I want to speak. But how can I finish my speech in five minutes? ...(Interruptions)

HON. SPEAKER: If you cannot finish your speech in five minutes, I will allow other Members to speak.

SHRI K.C. VENUGOPAL: Madam Speaker, the people of the country had a great expectation from this Budget. After demonetization, people thought
that there may come some acfiche din (good days) through this Budget. That is what their feeling was. But after witnessing this Budget, they are all
totally disappointed, especially the common people, poor workers, women and elderly people. All are unhappy with this Budget.

Yesterday, the hon. Finance Minister told us that after demonetization there has not been much agitation among the people of the country. Even
though it is not true, the people silently stood in queues because they had an aspiration that something will come in favor of them in the Budget. But
now they are feeling that nothing has come out of it.

Madam Speaker, I would like to ask the hon. Minister as to why the Government has not released the final statistics of how much money has arrived
in banks. How much money has been unearthed after this decision? People thought that a large amount of money will be unearthed which will be
used for the benefit of the poor people. But nothing is happening.

I would also like to know from the hon. Finance Minister about the previous year's Budget announcements and how much they have been fulfilled. I
will highlight only one or two things. The day before yesterday, the hon. Prime Minister mentioned that the Government would save around
Rs.22,000 crore in the Financial years of 2014-15 and 2015-16 because of launching of two-pronged approach on cooking gas subsidy — introducing
direct bank transfers of the subsidy and asking better off consumers to voluntarily give up theirs. However, the CAG report on Implementation of
PAHAL (DBTL) Pratyaksh Hanstantri Labh Yojan tabled in Parliament during the last Session rejects this claim. The audit has found that the saving
from people voluntarily giving up LPG subsidy and direct bank transfers add up to less than Rs.2000 crore. It means that they would save only around
Rs.2000 crore and not Rs.22,000 crore. The Audit has also found substantial systemic problems with the Direct Benefit Transfer in LPG scheme. So,
that claim was actually bogus.

Then, let us take up Mudra scheme. The hon. Finance Minister has already clarified many times in this House that this scheme is for small and
medium sectors. In my constituency I have attended many DLRC meetings. In the last meeting also I asked the bank officers as to how much money
they have given for coir and fishing sectors which are traditional industries there. I can tell you, hon. Minister, that not a single person from these
traditional industries of coir and fishing has got any benefit from this Mudra scheme. Actually, the figures shown by your officers are quite bogus and
misleading. That is what I want to point out.

Then, I take up the biggest health sector announcement made in last year's budget. The health protection scheme of Rs.1.3 lakh crore for providing
health cover to the poor and the elderly is yet to be approved by the Cabinet.

What about the Sansad Adarsh Gram Yojana? You can ask any Member from the entire House as to how the project is going on. How can we do
anything in a village without money? Nothing is happening. So, this is also a bogus project.

Then, what about the AMRUT scheme? My town has been selected under AMRUT scheme. But not a single work has been started in this scheme so
far. I would like to ask from the hon. Finance Minister as to when the work is going to start there. So, these promises have not been fulfilled even
after two years.

Let me come to the health sector. There is only a marginal increase in the funding for health sector in the country. There are a lot of programmes
which have been announced by the Central Government. The Government has announced that it has prepared an action plan to eliminate Kala-Azar,
Filariasis, Leprosy, Measles and Tuberculosis. There is no roadmap to eliminate these diseases and sufficient money has also not been allocated.

In respect of MGNREGS, there is an increase of Rs. 500 crore only. Last year, we spent Rs. 47,500 crore and this year, Rs. 48,000 crore have
been allotted. There is a meagre enhancement. This will not meet the purpose of giving wages to the workers employed.

Regarding environment and forests, nothing has been given for climate change. There are a lot of activities due to which atmosphere is getting
polluted. No major measure has been taken to control the pollution. There is no sufficient fund allocated in this area also.

Madam, the Budget also did not increase allocation towards achieving India's commitment to renewable energy.

The much talked about materity benefit entitlement scheme of Rs. 6,000 per woman, announced by the. Prime Minister on December 31,
2016, has received a meagre allocation of Rs. 2,700 crore. As per the scheme details released by the Women and Child Development Ministry
immediately after the Prime Minister's announcement, State Governments will have to pool in 40 per cent of the amount with the assistance of the
Centre. The conditional cash transfer is applicable only to women above the age of 19 years and up to two live children. The programme which was
originally started by UPA-II Government in October, 2010 has so long been implemented on pilot basis in 53 districts.

The Ministry officials said that the Budget Estimate of Rs. 2,700 crore has been drawn up taking into consideration 90 lakh beneficiaries
annually. The latest available figure for live births, as per the Civil Registration System, 2013 of the Home Ministry, is 2.6 crore. As per the estimates
of experts working in the area, a total of Rs. 16,000 crore is required for the scheme annually. This estimate also excludes women employed in the
formal sector. The current allocation is truly based on a gross under-estimation and exclusions due to the two-child norm. In our country, women



who have more than two children are largely poor people and marginalised people. It would be very unfortunate to exclude those who require this
assistance the most.

In Urban Development Ministry, the Government has slashed expenditure on some of the important schemes, like Crop Insurance Scheme and
Pradhan Mantri Mudra Yojana.

Another major thing is cut in allocation for the Urban Renewable Mission from Rs. 9,559 crore to Rs. 9,000 crore while urban population is
increasing day by day. At the same time, the allocation of several Ministries is diminishing.

Then, privatisation movement is also there. The Centre's plan for disinvestment of public sector units' shares to the tune of Rs. 72,500 crore
shows that the Government is keen to dilute the State holdings and hand them over to corporate houses.

In respect of primary education, there is no increase in allocation.
HON. SPEAKER: Shri Sudheer Gupta.

SHRI K.C. VENUGOPAL: Madam, I want to raise one or two issues related to Railway Ministry with regard to my constituency. Last year, the Railway
Budget had allocated around Rs. 4,420 crore for doubling purposes in my constituency in Kerala, but not a single paisa has been spent. It is because
the Government is now telling that there was a share of the State Government also, but the State Government is not ready to share. Therefore, not
a single paisa has been spent last year.

I and Shri Mahtabiji know it because we are in the Committee and we sit in the Committee for so much time. The Budget allocation is one thing and
expenditure is another. It should not happen that there is no expenditure done.

Lastly, farmers in the country had also believed that the Government would provide a loan-waiving scheme for them. During the UPA regime, Rs,
72,000 crore had been waived off. They expected a major waiver this time also. So, they are disappointed.

HON. SPEAKER: Shri Sudheer Guptaji.
SHRI K.C. VENUGOPAL : Lastly, I would like to say that yesterday, hon. Prime Minister talked about Dr. Manmohan Singh.
HON. SPEAKER: That is related to the other House.
Shri Sudheer Guptaji.
...(Interruptions)
HON. SPEAKER: Now, only Sudheer Guptaji's speech will go on record.

8€/ (Interruptions) S€/»

*SHRI D.K. SURESH (BANGALORE RURAL): I would like to say that the union budget presented by the Hon'ble Finance Minister is anti-poor, anti-
farmer and anti-people budget. It has failed to meet the expectation of the 130 crore people of the country.

The budget comes at an important juncture when there has been a thrust by the government for a digitized and consequent cashless economy with
the demonetization of high value currency notes undertaken in November last year. There was an air of expectation from the people of all strata of
life, but this budget was a damp squib which did not meet anybody's expectations.

Demonetization was touted as the biggest game changer when it was announced by the Prime Minister in Nov 2017. However, the budget did not
give any account of the details of the effects of demonetization. It has given an account of how much high value currency was recovered and how
much black money was unearthed. It is clear that demonetization has failed miserably and consequently, the effects of the failed demonetization
effort reflect in the union budget of 2017-18. The Finance Minister has failed to give an account of the effects of demonetization in the said budget.

Demonetization created numerous problems for the Aam Admi. They suffered in silence expecting a big bang miracle, only to be made to accept a
painful and unnecessary exercise which yielded absolutely no fruit. About 100 people died standing in queues during demonetization. Was this the
intent of the Government? Has the Government given any compensation to the families of the people who died? Hundreds of thousands of jobs
especially in the unorganized sector has been lost. The budget does not even take this into consideration as it is a sector that is unaccounted. What
will happen to all the jobless people who worked on daily wages?

A number of claims have been made in the budget speech by the Finance Minister regarding longer term benefits of this move for the Indian
Economy. Let me quote the hon'ble Finance Minister, "demonetization would lead the economy towards reduced corruption, greater digitization of
the economy, increased flow of financial savings and greater formalization of the economy, all of which would eventually lead to higher GDP growth
and tax revenues." However, this view is not correct as the demonetization has induced an adverse effect on the economy in the medium term,
especially for the groups that are in a weaker position.

Hon'ble Prime Minister Narendra Modi Ji had attacked rural employment guarantee scheme MNREGS saying it served to fill the pocket of the
Congress in an election rally. He also said "MGNREGA should stay as a proof of your failings. I will ensure MNREGA is never discontinued. After so
many years in power, all you could do is to let a poor man dig ditches a few days a month."” Modi told the Opposition in February 2015.

This year, though the allocation under MGNREGA is made to Rs. 48,000 crore, it is not sufficient as the number of households seeking jobs under the
scheme is increasing. Moreover, individual worker is not going to get more work or more pay and that is a big disappointment for landless farm



workers.

I would like to point out that the budget exercise is a mere jugglery of words with regard to agriculture sector. Allocation of Rs. 10 lakh crore might
be a phenomenal amount but when seen against the size of the farm economy and the fields of action involved, the allocation is just a pittance.

There has been too much talk on crop insurance but too little has been received by the farmers who have lost their crops, farmers are demanding
the waiver of all crop loans sanctioned by nationalized banks. As per the available data, about farmers of the state availed about Rs. 29000 crores
loan from Nationalized Banks. However, the Union Government has not taken any step to waive the farm loan availed by our poor farmers from the
Nationalized Banks.

Increasing the allocation for crop loans from Rs. 9 lakh crores to 10 lakh crores will only keep farmers eternally debt ridden. However, on the ground,
the number of big farmers who availed loan is higher than that of small and marginal farmers. It shows that banks are reluctant to give farm loan to
the said section of the farmers. It is the reason why the living condition of poor farmers is gradually becoming worse. Hence, I request the Union
Government to look into this and take necessary steps to provide farm loan to small and marginal farmers without subjecting them to hurdles.

With regard to MSP and Remunerative price, I would like to point out that there is no scientific and comprehensive mechanism put in place of fix
Minimum Price and also no steps is announced for providing remunerative prices to farmers. Besides, there is no word about implementing the M.S.
Swaminathan Commission recommendations on fixation of farm produce providing for 50% profit over and above the cost of production. I would like
to ask the Hon'ble Finance Minister that in such a situation how the government would achieve its object of doubling farmers' income without
ensuring remunerative prices for farm produce? How can it would be 'Achche Din' for our farmers?

As far as farmers suicide is concerned, hundreds of our farmers committed suicides in Karnataka as well as other parts of the country due to
shock over crop failure. The families of deceased farmers should be given adequate compensation to mitigate their agonies.

There is no special scheme or package announced to the state of Karnataka. The state of Karnataka needs a boost for as it has been affected by
severe drought for more than a decade and facing difficulties due to factors like power-shortage, strikes, Cauvery riots and the impact of
demonetization.

The Budget missed out on giving any additional income tax incentives to first-time home buyers or providing higher tax savings on housing loans and
house insurance premiums. Nor did it raise house rent deduction limits. In the wake of demonetization and the huge money deposited in the banks,
people were looking forward to an increase in income tax exemption limit. There were also multiple requests for the revision of tax slabs pertaining
to senior citizens and super senior citizens (above 80 years). However, Hon'ble Finance Minister disappointed them.

In the Union budget, the Government has sought to incentivize greater use of non-cash transactions for small businesses by lowering the tax rate on
presumptive income to 6% from 8% for all non-cash transactions. The Hon'ble Finance Minister also announced tax exemptions for manufacturers of
point-of-sale (PoS) card reader, mobile PoS (mPOS), fingerprint readers and Iris scanners. I would like to point out that the government should have
given full exemption in taxing to incentivize users to adopt non-cash transactions for small businesses instead of lowering it from 8% to 6%. The
additional expenses involved in cashless transactions, like charges imposed on online transactions and withdrawals at ATMs, will be a huge burden
on common man. This is an indication that the government doesn't care over the pain and the difficulties undergone by the people during the
demonetization period.

The Union Government has reduced the number of Schemes for Scheduled Castes from 294 to 256. In the year 2016-17, the total schemes for
Scheduled Tribes were 307. It is brought down to only 261 in 2017-18. Only 11 new schemes for SCs and 8 new schemes for STs have been
introduced in 2017-18.

As far as the allocation for children in this year's budget is concerned, it sadly remained unchanged. It is a dismal 3.32% of the total Budget being
allocated to children. I would like to point out that there is a need for a transformational change in the education system of the country, However the
allocations for children have seen a meager increase to Rs. 71,305.35 crore this year from Rs. 65,758.45 crore in 2016-17 Budget.

There are 10,80,757 elementary schools in our country. The allocation for Sarva Shiksha Abhiyan, (SSA) in this year's budget is up from Rs. 22,500
crore to Rs. 23,500 crore. If it is distributed with the number of elementary schools, each school get pittance.

For the Rashtriya Madhyamik Shiksha Abhiyan (RMSA), Rs. 3830 crores are allocated, which is only Rs. 130 crore increase over last year. The RMSA
has set out a target of ensuring universal access of secondary education by 2017 (gross enrolment rate, GER of 100%) and universal retention by
2020. But, according to the District Information System for Education (DISE) 2015-16, we are still struggling with 80% GER and 17% drop-out rate
in secondary education. If these trends needs to change for secondary education, there has to be increased investment in the RMSA. For a country
like ours, with the potential demographic dividend, it is imperative that the policy response and Budget outlay in the domain of public education need
to be accorded higher priority. There is a very meager enhance for the Mid-Day Meal Scheme (MDM) from Rs. 9,700 crore in 2016-17 to Rs. 10,000
crore this year.

I would like to point out that the allocations under the SCSP, and the TSP in the 2017-18 budget is very inadequate to meet the demands of the
communities. The SCSP comprises only 2.5% and the TSP only 1.53% of total allocations, which is not even the half of the mandated amount.

There has been a decrease in the allocation of Ministry of Social Justice and empowerment for equity and inclusion measures for SC and OBC kids,
especially for education. Integrated Child Development Services (ICDS) - Rs. 14,000 crore to Rs. 15,245 crore; and an increase of Rs. 339 crore
(from Rs. 2,114.99 crore in 2016-17 to Rs. 2,454.42 crores).

The country is struggling to meet the targets of basic Right of Children to Free and Compulsory Education (RTE), 2009. For instance, a number of
schools do not have a boundary wall. Still most of the states do not adhere to the pupil-teacher ratio. On one hand, we have over a lakh single
teacher schools in the country, and on the other hand, we still struggle with addressing quality teaching and learning at the school level.



Farmers expected some big announcements for the agriculture sector like thrust on improving irrigation infrastructure including inter-linking of rivers
and enhancing water storage facilities. However, no such steps are taken by the Government in the budget.

The Indian MSME sector contributes about 45 per cent to manufacturing output and accounts for about 40 per cent of exports. The sector has vast
potential to transform the business landscape of India. The MSME sector, which employs 106 million people, is taking major strides in staying
competitive and making the most of the opportunities that will contribute to the growth of the country's economy. However the union budget has
nothing specific to revive the struggling MSME sector.

The Government had in September scrapped the 92-year old practice of presenting a separate railway budget and decided to present a combined
general and railway budget for 2017-18 on 1 February 2017.

Major chunk of the allocations have been made to line doubling, including Hubballi-Vaso-da-Gama (Rs. 250 crore); Hotgi-Gadag (Rs. 138 crore);
Hubballi-Chikkajajur (Bengaluru line) (Rs. 198 crore); Arsikere-Tumakuru (Rs. 138 crore) and Yelahanka-Penukonda (Rs. 120 crore) under South
Western Railway (SWR).

Despite fervent demands to operationalize the new divisional office announced at Kalaburgi, only Rs. 1 lakh has been earmarked for creation of
facilities under Solapur division of Central Railway. SWR got meager allocation (Rs. 3,146 crore) compared to neighbouring zones — Central Railway,
Rs. 6419 crore; South Central Railway, Rs. 5,598 crore and Southern Railway, Rs. 5,785 crore.

I welcome the Third coaching terminal for Bengaluru, which would help to decongest Bengaluru city and Yeshwantpur terminals; the Ministry of
Railways has allocated Rs. 32 crore for the third coaching terminal at Byappanahalli. The total cost of the terminal is Rs. 116 crore. The work is
expected to be completed in three years. I would like to request the hon'ble Finance Minister to enhance the funds for the said terminal for its early
completion.

I would like to draw the attention of the Government towards the need of allocation for the Railway line between Bengalore and Satyamangala via
Kanakapura and Malavalli. The said railway line was announced about one and a half decade ago. Previously, Railway budgets were allocated for the
survey of the railway line. However, there is no mention in this year budget about the Bangalore and Styamangala via Kanakapura and Malavalli
railway line. Therefore, I urge upon the Government to allocate sufficient fund for the said project as this railway would help the economic
development of backward regions of Ramnagara, Mandya and Chamarajanagar districts of the state of Karnataka.

I would also like to urge upon the Union Government to allocate funds for Bengaluru Suburban Rail. The Centre had promised to take up the projects
with the State Government sharing 80 per cent of the cost. But the state had requested for a 50:50 formula. Suburban rail needs Rs. 100 crore, but
nothing has been allotted for it. I would like to draw the attention of the Government that the state of Karnataka has been facing severe
infrastructural crisis in Bengaluru city. Considering the fact that the state of Karnataka is facing frequent droughts and suffering financial loss due to
crop failure and drought relief activities, the Government of India should come forward to cost sharing 50:50 for the Suburban rail project in
Bengaluru.

With regard to ROB and RUBs, I would like to mention that the Government has sanctioned only one Rail Under Bridge (RUB) in the budget.
Whereas there is a need of 50 Rail Under Bridges. Electrification of trunk routes, Bengaluru to Hosur and Yeshwanthpur to Tumakuru line, has been
sanctioned without funds. The Union Government wants all projects to completely rely on institutional funding, that is, loans from private groups.
However, I am of the opinion that hon'ble Finance Minister should have allocated funds to begin the works of the RUBs.

I would also like to mention that a meager Rs. 40 crore has been allotted for passenger amenities for the entire state, while Tamil Nadu has got Rs.
80 crore, and Andhra Pradesh Rs. 100 crore. It is really a disappointing towards the people of Karnataka. The Union Government has done injustice
to allocate funds for the railway projects in Karnataka.

Bangalore's main railway station needs to be decongested. A project has been proposed to decongest the Krantiveera Sangolli Rayanna station by
acquiring 3 acres of land in Binny Mill. But, the hon'ble Finance Minister has not allocated any funds for the said proposal. I request that the
Government look into this and help decongest the railway station for smooth travel of passengers.

Overall, this budget has fallen far short of expectations of the common man. It fails to address the realities of the common man and ignores his
requirements in order to enable him to enjoy "Acchhe Din". The NDA Government has failed to deliver on all of its promises and is fooling the people
of this country over and over again with cleverly worded speeches with no substance and little actual work on the ground.



HON. SPEAKER: Shri Sudheer Guptaji
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HON. SPEAKER: The next speaker is Shri Bhartruhari Mahtab. I am sorry that I am saying this to a senior Member like you, but I can give you only
five minutes to speak. st ferarer 2 s amu ufr firore 3t oft ameft ar @t arcdt avs A @s b3y [ am sure about it.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, it is very difficult to quarrel with the Chair and I will not venture into that. But I had
written a piece in the newspaper next day when the Budget was delivered. My heading of that article was 'Fourth Budget: Great Expectations'. I,
being a student of English Literature, also wanted to confirm what the last line of the 'Great Expectations' was.

Yesterday, when I went to the Library Building, I sought for that book. A book was given to me which had two novels joined together and the first
was 'A Tale of Two Cities'. I wanted to read the last line of the 'Great Expectations'. It was talking about what expectation an abandoned child had



and how he had progressed in the society, how he had faced different difficulties and met his expectations. It is a novel of 19t Century. Then I
thought I should also read the first paragraph of 'A Tale of Two Cities' which also describes the kings and queens of France and England. They had
similar faces like the UPA and the NDA. The first line says,

"It was the best of times, it was the worst of times, it was the age of wisdom, it was the age of foolishness, it was the epoch of belief;
it was the epoch of incredulity, it was the season of Light, it was the season of Darkness, it was the spring of hope, it was the winter of
despair, we had everything before us, we had nothing before us, we were all going direct to Heaven, we were all going direct the other
way - in short, the period was so far like the present period, that some of its noisiest authorities insisted on its being received, for good
or for evil, in the superlative degree of comparison only"

This was the time of the French Revolution.

What is the situation today? In this fourth Budget of the present Government, the immediate reaction is = in my article I had also written — that this
has come immediately after demonetization. There were great expectations. Media was reflecting the expectations of the public - many things are
going to happen. There were great challenges before the Finance Minister and before this Government also. The world was changing. A new
President has taken oath in the United States. A new policy of that Government is going to impact the whole world, be it the developing countries
and also the developed countries. That was also in the minds of the people. In that respect, we were expecting something spectacular for the
common man in this Budget. But, I would say, it is a mixed bag and falls short of expectations. Not much has been done to address the impact of
demonetization and I would like to elaborate it a bit. My suggestion to you would be to give more money to the consumers. You have not done that.
If more money goes to the consumers, purchasing power will grow, manufacturing sector will also grow and we will be able to increase our domestic
market. That has not been addressed. We understand that you have your limitations. But this could have been done or can be done in near future.

Coming from a State like Odisha, I would say, development of KBK Region, opening of bank branches in unbanked districts and gram panchayats,
expanding network in our remote areas and meeting the developmental aspirations of the Scheduled Castes and the Scheduled Tribes community
have not been addressed.

15.00 hours

Madam, three things have happened on Basant Panchami, the 15t of February: the Railway and the General Budgets have been merged; and Plan
and Non-Plan have also been merged. I need not dwell into the aspect of it. The great Poet Jayadeva had written some 1100 years ago: "Dheera
sameere yamuna teere vasathi vane vanamaall'. We are near the Yamuna, Madam, and this Yamuna goes up to Prayagraj and not beyond it.
However, the Poet from Odisha had written in Sanskrit: "Dheera sameere yamuna teere vasathi vane vanamaall'. The hon. President also mentioned

about the Spring. It is the right time to have it, the Budget, on 15t February. We gain in many things. It is a right decision to merge the Railway
Budget and the General Budget.

Another three things have also happened in this Budget. They relate to three major issues during the last 30 months. The Government has moved
from discretionary administration to a policy and system-based administration. The Government has moved from favourtism to transparency.
Adequate steps have also been taken to target all beneficiaries and eliminate blanket entitlements; and Aadhaar is the key.

Madam, a major attack is in progress on black money. I need not go into what SIT has suggested during their three reports. But this demonetization
decision was a bold step that this Government had taken.

Another bold step is relating to transparency in electoral reforms. That is a topic for discussion for quite a long time. In this Budget, an attempt has
been for the first time, I think, to cleanse the system of political funding by a provision that only around Rs. 2000 in cash per person can be received
by political parties.

Here, I have a point to make, Madam. 'Cash'’ is a very operative word. The unspoken operative phrase is 'anonymous'. Thus, instead of showing a
donation of Rs. 20,000 from just one source, the political party can conveniently say that it was a donation from ten unknown sources. Please do
bear in mind that there are certain political parties who also indulge in that. There is a serial number. I would say that if the contribution is known,
the ceiling does not matter. It does not matter if the ceiling is Re. 1 or Rs. 100 or Rs. 2000 or Rs. 2 lakh. All that will be required is to change the
number of donors when filing returns with the Income Tax authorities.

However, the Finance Minister has said that no transaction of more than Rs. 3 lakh will be permitted in cash. Political parties will be entitled "to
receive donations by cheque or in digital mode from their donors.” If this clause is implemented, it would alter the political funding landscape
completely. However, one does not know whether the reported limit of Rs. 3 lakh is the ceiling for a day's collection or for a week or a month or a

year. Take the second provision. In order to make political contributions by cheque a bit more discreet, the Finance Minister has proposed to bring in

an amendment to the RBI Act which will enable issuance of electoral bonds. Donors can purchase such bonds from designated banks and these
bonds can be given to the desired political parties. Since the books of donors will not mention the name of the party and the books of the party will
not mention the name of the donor, secrecy can be maintained by the donors. This is a good idea, a very good idea but impracticable. Remember,

that each electoral bond will require a serial number which will have to be entered into the bank register along with the names of the donors. If such
a register does not exist, it could end up with unscrupulous political parties printing bogus electoral bonds akin to the fake stamp case promoted by
Telgi in which the then Deputy Chief Minister was allegedly implicated in the truth serum confession aired on television networks. It could be similar
to the fake SGL bonds that were placed by Harshad Mehta. If there is a serial number and a name against each electoral bond issued, it is only a
matter of time before either the ruling party or anyone else with access to the top managers of the bank to get the names of the donors and the
serial numbers electoral bonds purchased. The public would not have access to this information. But, the savy, individuals and the ruling party can
get this information.

HON. SPEAKER: Now you can conclude.



...(Interruptions)

SHRI BHARTRUHARI MAHTAB: I would like to give a suggestion for consideration. Of course, when the Finance Bill will be deliberated in the second
part of the Budget Session, we can deal with this matter relating to personal income-tax matter. But, this is a suggestion for consideration. It is a
good step that the Government has taken by reducing it from ten per cent to five per cent in that slot. But, it would be necessary today to give more
money to the consumers to have another slot in between five per cent to 15 per cent instead of 20 per cent. A point of concern today in the country
is that corporate debt is rising in some stressed sectors and growth is slackening today. That is getting threatened too much.

I would come to the railways. One hon. Member had mentioned about it.
AeTollRT arearer: AaamE i, a8 3mu ¥l aoie 3 dlel Ana &) 3t aal sprelt a o))

SHRI BHARTRUHARI MAHTAB: This relates to the rate of return of railways. The Report of the Railway Convention Committee was laid before this
House and has been accepted....(Interruptions) There was a time in the 70s when Railway was spending around seventy paise to earn one rupee. In
the period of 1995-96, to earn one rupee, it went up to 92 paise or 93 paise or 94 paise. After the Seventh Finance Commission's recommendation
has been accepted, after the responsibility of pension and wages has to be borne by the Railways, Rs.55,000 crore has been provided in this Budget.
Earlier, it was Rs.46,000 crore and in the previous year it was Rs.43,000 crore. In the last Budget, it was Rs.43,000 crore and the Revised Estimate
was of Rs.46,000 crore. This year, it has gone up to Rs.55,000 crore. What is operating cost? As per the information available with the Committee,
to earn one rupee, Railway is spending Rs.1.04. That means, Railway is running in loss. Is that the reason why that instead of bringing a separate
Rail Budget as it was being done since 1924, this has been merged? We can discuss this in detail.

Before concluding, in this speech, the hon. Finance Minister has mentioned Gandhiji's name four times. He remembered Gandhiji and that is a very
good thing. When do you remember someone who is great, who can give us benefit, who can give us ashirwad? We remember them when we are in
trouble. We also run to the temple when we are in trouble. & et @ar s 2 fas $eaz avr-mur 3 2, Aftver fi52 oft sar #fsg snA &) sarwT 3012 v A1y o aga &
sy a1 A [ any $oas ol asvr-aour A & 53 sa1 afde2 aall S &, saasT 302 3 gu Ay of wal [ sar o) andf a2 &, uz S sar ana B U5 B ofld dows sa Asy @ &,
g & P AT §)

In this Budget the Finance Minister quoted the Father of the Nation, Mahatma Gandhi, saying, 'A right cause never fails'. He also said later
while speaking about the Government's intent to celebrate the 150" birth anniversary of Mahatma Gandhi in 2019, that the Government will take all
steps to celebrate it in a befitting manner. I am reminded of this because at that time while writing my editorial I was a bit critical saying how a
newly formed Bharatiya Janata Party, which broke away from the Janata Party in the 80s could do this. After that defeat when the Janata Party and
all of us were projecting Babu Jagjivan Ram as the Prime Ministerial candidate, we failed and Mrs. Gandhi came back to power. ...(Interruptions) At
that time Bharatiya Janata Party was the name. Advaniji is here. When Bharatiya Janata Party was formed, a word was coined by both Advaniji and
Atalji and that word is 'Gandhian Socialism'. I was trying to go through Gandhian economy. ...(Interruptions) It is Bharatiya Janata Party.

The Finance Minister remembered Gandhiji. That is a very good thing. Remember Gandhiji, his economic policy, and Gandhian socialism which was
propagated in the 80s. Of course in 1984 only two Members got elected. But that is a cause which this party should fight for Do not go in for
consumerism to a great extent saying that by producing more we can create more demand. We will develop our indigenous market but not merely by
producing more. What was Gandhiji's idea? Produce by the masses so that consumption can take place, and not production for the masses by a few.
That was the economy he had said. What I said earlier about putting more money in the hands of consumers, I was very much aware and I was
quoting Gandhian economy. It is not contradictory, it is more supplementary in the sense that we have to have more money in the hands of our
people. I am not dealing with the aspect of plastic money or cash. But it is something that is important.

They were talking about Charvaka and Chanakya. But the idea here is, why cannot we have an economy in our country where we can create a
market of our own instead of depending on others? That should be our approach. Ultimately what Gandhiji had said, Madam, is that it is the
happiness that has to come. Whatever work we do in this House or outside being in the Government, it is the happiness of the people that is
important. That is what Gandhiji had repeatedly spoken about. That is what Gandhian socialism actually portrayed in the 80s. Please remember that.
Please remember that and work for that so that people will be happy.

Thank you.

*SHRI K. ASHOK KUMAR (KRISHNAGIRI): I express my hearty gratitude and indebtedness to our beloved immortal Leader Puratchi Thalaivi AMMA,
before I express my views on the General Budget 2017-18.

The Union Budget 2017-18 has been presented at a very crucial moment especially after the Demonetization episode. This Budget represents a
significant forward movement from the previous Budgets presented by the Finance Minister.

The emphasis on agriculture and enhancing farmer's income are welcome features of the Budget. While the Union Finance Minister spoke about the
general revival of growth in the agricultural sector this year, he did not highlight the acute drought situation which has affected agriculture in the
southern part of the country, in particular Tamil Nadu. A special package for drought affected farmers would have been a very welcome feature of
the Budget.

In the area of Education, while we welcome initiatives like the Innovation Fund for Secondary Education which would give greater flexibility to State
Governments to pursue strategies and implement schemes which are suitable and appropriate to local conditions, we are seriously concerned about
the implications of proposals relating to the National Testing Agency to conduct nationwide entrance examinations.

In the Health sector, we welcome the proposal to create an additional 5000 PG seats and to strengthen Health Sub Centres. However, we are



skeptical about the proposal for structural transformation of Medical Education. The draft Medical Council Bill proposed by the NITI Aayog has a
number of problematic features which diminish the powers of State Governments and also discriminate against a State like Tamil Nadu which is
relatively advanced in medical education. Hence, I urge the Union Government to take up any such reforms only after adequate consultation with the
State Governments and all stake holders.

We welcome the announcements relating to the affordable housing sector. The proposed reforms in the Labour codes should not compromise the
existing rights and entitlements of the workers. We welcome the enhanced allocation for Welfare of Scheduled Castes, Scheduled Tribes and
Minorities. With the substantial enhancement of funds for Scheduled Caste welfare, the long pending arrears for the Post Matric Scholarship scheme
for States like Tamil Nadu would be released immediately.

We welcome the announcement of the Rail Raksha Kosh (the Railway Safety Fund) with a substantial allocation of Rs. 1 lakh crore. In particular, the
elimination of all unmanned level crossings and broad gauge by 2020 is a very timely measure.

Metropolitan Chennai has been growing rapidly and traffic volumes have increased greatly. To promote and ease public transport of various forms
including metro rail and to ensure that the share of public transportation in Chennai city is substantially increased was accorded top most priority by
our beloved Leader Puratchi Thalaivi AMMA, during her golden reign.

Puratchi Thalaivi AMMA was instrumental and played a stellar role in implementing the Chennai Metro Rail Project Phase 1. The Chennai Metro Rail
Project Phase II has been included in the Rolling Plan for the current year for Japan International Co-operation Agency (JICA) for funding. A Detailed
Feasibility Report for the expansion of the Chennai Metro Rail Project along 3 corridors — North West to South East; West to East; and an orbital
corridor at an estimated cost of Rs. 44,000 crores has already been approved by the Government of Tamil Nadu.

I urge upon the Government to support the proposed Phase II of the Metro Rail Project of Chennai and to ensure that all necessary clearances are
provided expeditiously to fulfill the dream of our visionary Leader Puratchi Thalaivi AMMA to provide fillip to the public transport system in the
Chennai Metropolitan city.

The extremely heavy rains during the North East Monsoon in December 2015 have caused enormous devastation to standing crops, property and
public infrastructure besides loss of livelihood, loss of life and cattle. The floods in Tamil Nadu were declared as a "Calamity of Severe Nature", The
Hon'ble former Chief Minister of Tamil Nadu Puratchi Thalaivi AMMA had requested the Hon'ble Prime Minister to kindly consider her two memoranda
for assistance on account of flood damages and devastation and release the necessary funds at the earliest to meet the State Government's
requirement of Rs. 25,912.45 crores. But even a year after the central team had inspected and given its report on the devastations caused by the
heavy rains and cyclone in December 2015, the Union Government has so far not provided adequate relief to Tamil Nadu for relief and restoration
efforts due to the rain and flood damage.

In December 2016, Cyclone Vardah had caused severe damages to the coastal regions of Northern Tamil Nadu, particularly in Chennai City and
adjoining districts of Tiruvallur, Kanchipuram and Cuddalore uprooting several thousands of trees and electric lamp posts besides damaging the
roads and other infrastructures of the people. The Hon'ble Chief Minister of Tamil Nadu met the Hon'ble Prime Minister and submitted a 142-page
memorandum seeking an assistance of Rs. 22,573 crores from the Central Government to undertake reconstruction works in areas affected by
cyclone Vardah and reiterated the demand for an 'on account’ grant of Rs. 1,000 crore for immediate requirements.

I urge the Union Government to consider in this budget the genuine demands of the Government of Tamil Nadu to immediately release an adequate
relief grant to Tamil Nadu for being devastated by two back to back calamities of severe nature.

Our beloved immortal leader Puratchi Thalaivi AMMA had consistently urged the Union Government for the interlinking of peninsular rivers and for the
nationalization of rivers to facilitate economic development in the country. The Government has notified the special committee for interlinking of
rivers, as requested by our Leader Puratchi Thalaivi AMMA. All inter-State rivers should be nationalized so that water resources of the country are
optimally utilized.

The River Cauvery is the lifeline of Tamil Nadu, particularly the millions of farmers in the delta regions in Tamil Nadu. With the notification of the final
order of the Cauvery Water Disputes Tribunal, the scheme for Modernization of the canal System in the Cauvery Basin at a cost of Rs. 11,421 crore
may be accorded approval. This request of our beloved leader Puratchi Thalaivi AMMA may be approved at the earliest.

The Tamil Nadu Government had submitted the proposal to the Central Water Commission for the extension, renovation and modernization of Grand
Anicut Canal in Thanjavur and Pudukkottai districts at the cost of Rs. 2,610 crore. The Commission also gave the in-principle consent. I urge the
Government to consider this important proposal and allocate the requested funds for the implementation of Grand Anicut project.

The Government of Tamil Nadu had sought the assistance of the Union Government for implementation of the proposal to divert the flood waters of
Cauvery to drought prone areas by linking the Rivers Cauvery-Vaigai-Gundar at a cost of Rs. 5166 crores. This project proposal should be approved
expeditiously. Like-wise, the Athikadavu-Avinashi Flood Canal Scheme at an estimated cost of Rs. 1862 Crores may also be sanctioned on a priority
basis.

Sensing the importance of cleaning, restoration and conservation of rivers, our visionary immortal leader Puratchithalaivi AMMA had announced Tamil
Nadu Vision-2023, a far-sighted, Multi-Disciplinary Mission, giving utmost importance to create and achieve a clean, pollution free environment. The
document — includes profiles of 217 infrastructure projects in six major sectors — energy, transport, industrial and commercial infrastructure, urban
infrastructure and services, agriculture and human development which sets target of Rs. 15 lakh crore investments.

The Dream, Vision and Mission of our immortal leader Puratchi Thalaivi AMMA, many far-sighted projects envisaged in Tamil Nadu Vision-2023 and
lots of efforts have already been taken under Chennai Rivers Restoration Trust (CRRT) to reduce the sewage let into the rivers and other water
bodies of Chennai mega city.

Apart from the Adayar River Eco-Restoration Project, Rs. 150 crore was allocated out of the Environment Protection and Renewable Energy Fund to



restore lake, water bodies in Chennai and other Cities, including Rs. 42 crore for restoration of Chetpet Lake. A major initiative will be undertaken
during the coming financial year by launching the Coovum River Restoration Project to be implemented at a total cost of Rs. 3,833.62 crore in 5
years with Chennai River Restoration Trust as the nodal agency.

The major projects in pipeline are, creation and restoration of water bodies in Chennai and adjoining areas at the cost of Rs. 500 crores and
restoration of Chennai Waterways at the cost of Rs. 10000 crores, the remediation/closure of Perungudi/ Kodungaiyur dump yards at a cost of Rs.
150 crores and Greenfield Regional Landfill and Waste Processing Facility at the cost of Rs. 150 crores and an Integrated Waste Collection and
Transfer at a cost of Rs. 200 crores. Further, there are 100% sanitized and open defecation free city project at the cost of Rs. 300 crores and slum-
free city program at the cost of Rs. 25000 crores, which include 100% sewerage coverage program at the cost of Rs. 7000 crores.

Last year an allocation of Rs. 100 crore each for celebrating the Birth Centenary of Pandit Deen Dayal Upadhyay and the 350t Birth Anniversary of
Guru Gobind Singh was made. In the same way, Rs. 200 crores should be allocated for Tamil Nadu State for celebrating the Birth Centenary (1917-
2017) of "Bharat Ratna" Puratchi Thalaivar Dr. M.G. Ramachandran, founder of AIADMK Party and Chief Minister of Tamil Nadu for three
consecutive terms from 1977 to 1987.

Puratchi Thalaivi AMMA had played key role in launching and implementing the free laptop scheme for school and college students studying in
Government and Government Aided institutions. It was intended as an effort to bridge the digital divide, which the Government of India has also now
recognized. The introduction of new Digital Literacy Mission Scheme for rural India to cover around 6 crore additional household within the next 3
years is good for the rural people. The Pradhan Mantri Jan Aushadi Yojana is similar to the Amma Marunthagam Scheme launched by the Puratchi
Thalaivi AMMA.

The Union Government has included all ingredients required for the popular Budget. The responsibility of implementing the schemes and projects
envisaged within the stipulated time is with the Union Government and we hope the Union Government would address the requirements of people in
various States without derailing the federal system and the democratic principles provided by the constitution of India.

*DR. J. JAYAVARDHAN (CHENNAI SOUTH): On behalf of our Party, AIADMK, which is following the policies and principles adopted by late revered
leader, Chief Minister of Tamil Nadu Puratchi Thalaivi Amma, I would like to put forth the following views for the consideration of the Union Finance
Minister and also the hon. Prime Minister. I am happy to note that the Union Finance Minister has heeded to the repeated calls of our late hon. Chief
Minister Amma, who had strongly advocated the idea of doing away with the artificial and irrelevant distinction between Plan and Non-Plan schemes
in the Budget. I would like to emphasis on several sectors in which immediate action of the Union Government is required with regards to Tamil
Nadu.

With regard to agriculture sector, to give a boost to usage of non-conventional energy with regards to use of Solar Power in Agriculture and to take
up the programme on a large scale for catering to the demand for the farmers, it is necessary that GOI should consider enhancing the share of
Government of India to 80% under Ministry of New and Renewable Energy funds and the remaining 20% can be met by the State and the farmers.

In Tamil Nadu, the National Horticulture Mission is implemented in cluster approach with the prime objective of achieving holistic growth of
Horticulture in the State. There are seven varied agro climatic zones existing in the State which support cultivation of wide variety of Horticultural
crops. At present, the National Horticulture Mission is being implemented only in 22 districts. It is requested that the implementation of the NHM
may be extended to the remaining 9 districts also to extend the scheme benefits to the farming community of the entire State so as to

reap the benefit of agro-climatic conditions and to improve livelihood status of our farmers. As for Micro Irrigation Scheme in Tamil Nadu, it is
requested to allocate more funds to Tamil Nadu for micro irrigation so as to cover the entire irrigable area as envisaged under the Vision Tamil Nadu
2023. With regard to allocation under Rashtriya Krishi Vikas Yojana (RKVY) to Tamil Nadu, the allocation for Tamil Nadu under RKVY for the year
2016-17 may be restored to at least the initially indicated interim allocation of Rs. 509.55 crores. With regard to establishing APEDA in Tamil Nadu,
give the States production and export potential, the availability of four international airports and four major seaports and connectivity within the
State, the establishment of a full- fledged Regional Office of APEDA in Tamil Nadu would greatly facilitate exports and further encourage the growers
and exporters of the State. Our revered leader Puratchi Thalaivi Amma had already made this request in June, 2016. Considering the importance of
APEDA office in Tamil Nadu, I reiterate this demand and request for an early decision in this regard.

For rural development, thousands of families in Tiruvallur and Kancheepuram districts have lost their houses and livelihood due to the devastation
caused by the "Vardah Cyclone". The people living in kutcha, semi-pucca houses and houseless rural poor people are the most affected and hence it
is very essential to construct disaster resistant houses for the affected households in Kancheepuram and Tiruvallur districts. Hence, it is requested to
sanction at least 10,000 additional new houses to rural areas of both Tiruvallur and Kancheepuram districts under Pradhan Mantri Awas Yojana
(Grameen) (PMAY(G)) Scheme as a special case, in addition to the 1.31 lakh houses already allotted for 2016-17 to Tamil Nadu. With regard to
Mahatma Gandhi National Rural Employment Guarantee Scheme, under the MGNREGS, there is a pendency in the committed wage liability of Rs.
794 crores. This leads to delay in payment of wages and puts the workers to a lot of hardship, especially women, because 85% of MGNREGS
beneficiaries are women. There is already a committed wage liability of Rs. 794 crores pending for 2 months. Further, Rs. 1200 crores (Rs. 600
crores under wage component and Rs. 600 crores from material component) is required for the remaining period of 2016-17. We request
Government of India to release Rs. 1994 crores for urban development. The Detailed Project Report for the 134 km Chennai Peripheral Ring Road
(CPRR) connecting Ennore Port in the north through the Northern Port Access Road, to Mamallapuram in the south on the East coast Road (ECR) to
provide better connectivity and for decongesting Chennai city has been prepared. The CPRR Project has been proposed for external funding from the
Japanese International Cooperation Agency (JICA) through the Government of India at a total cost of Rs. 12,301 crores including Rs. 921 crores for
establishing an Intelligent Transport System (ITS) in Chennai. JICA is also very keen to support this project. I request that this project may be fast
tracked and JICA financing secured at the earliest as it would help in improving the traffic conditions in the city and result in better port connectivity
with regard to Chennai Urban Infrastructure Project. The Chennai Urban Infrastructure Project aims at upgradation of roads and bridges and
construction of grade separators in Chennai at a total project cost of Rs. 5788 crores. This project consists of two components to be executed by the



Corporation of Chennai and by the Highways Department. A Detailed Project Report (DPR) is under preparation and the project may be considered
for inclusion in the JICA Rolling Plan for 2016-17.

As far as school education is concerned, the 13t Finance Commission grant of Rs. 164 crores for 2014-15 was withheld by Government of India on
the ground that requisite growth in expenditure was not shown by the State Governments. The fact that the growth in expenditure was not achieved
because of shortfall in fund release under Sarva Shiksha Abhiyan to Tamil Nadu by Government of India in 2012-13 has been completely overlooked.
The State has thus been wrongfully penalized for short release of funds by Government of India. Hence, the grant of Rs.164 crores sanctioned by

13th Finance Commission must be released to Tamil Nadu. With regard to release of Grants under Sarva Shiksha Abhiyan, even though the State
Government has submitted all necessary documentation, the funds for the years 2015-16 and 2016-17 for a total amount of Rs. 1378.56 crores are
yet to be released by Union Government.

With regard to Information and Technology, the Government of Tamil Nadu under the leadership of the late Hon'ble Chief Minister, Puratchi Thalaivi
Amma had revived the "Tamil Nadu Arasu Cable TV" (TACTV) Corporation in order to provide Cable TV services at an affordable cost to the public.
TACTV submitted its applications for grant of Digital Addressable System (DAS) License to GOI on 5.7.2012 and 23.11.2012. These applications are
still pending with the Ministry of Information and Broadcasting. The deliberate non-issuance of DAS license to the State Government owned Tamil
Nadu Arasu Cable TV Corporation by the previous UPA Government was only to facilitate particular private business interests. Since then, several
representations and letters have been sent to Government of India but the license is yet to be issued even though more than two years have elapsed
since the present NDA Government took over. It is requested to expedite the issue of DAS license to TACTV.

With regard to Chennai Metro Rail Project Phase II, Metropolitan Chennai has been growing rapidly and traffic volumes have increased greatly. It
was the goal of our Revered Leader the late Hon'ble Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma to promote public transport of various
forms including metro rail to ensure that the share of public transportation in Chennai city is substantially increased. Phase I of the Chennai Metro
Rail Project, which is currently under implementation, will cover the total length of 45 km. The Phase I extension from Washermenpet to
Tiruvotriyur/WIMCO Nagar covering further 9.51 kms at a cost of Rs.3,770 crores has been recently approved by the Government of India and the
work inaugurated by our Revered Leader Puratchi Thalaivi Amma. There is a need to substantially expand the metro rail network in the city of
Chennai. A detailed feasibility report for the expansion of the Chennai Metro Rail Project along three corridors at an estimated cost of Rs. 44,000
crore has been approved by the Government of Tamil Nadu. It has also been included in the rolling plan of Japan International Cooperation Agency
(JICA) for funding. Our Revered Leader, late Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma had requested the Hon'ble Prime Minister
to instruct the Ministry of Urban Development and Ministry of Finance to support the proposed Phase II of the Chennai Metro Rail Project so that the
work can commence early. The Detailed Project Report (DPR) for Phase II being prepared by M/s RITES will be ready by the end of December 2016.
As the inauguration of passenger services on the second elevated section from the Airport to Little Mount Stations was the last public engagement in
which our Revered Leader the late Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma had participated in on September 21, 2016, it would
be most fitting if Phase II of the Chennai Metro Rail Project is given early approval by the Government of India.

As far as amendment to the Memorandum of Understanding is concerned, the Chennai Metro Rail Project is being implemented on a joint ownership
basis between the Government of India and Government of Tamil Nadu. In the tripartite Memorandum of Understanding (MoU) that was entered into
between Government of India, Government of Tamil Nadu and Chennai Metro Rail Limited, for implementing the project, the then UPA Government
and the then DMK led State Government had included certain clauses which are not in the interest of the State Government and of the Project.
These clauses do not provide for an equitable sharing of risks and costs. Our revered Leader Puratchi Thalaivi Amma had sought amendments to
certain clauses of MOU, in particular, treating the land cost as the equity contribution of the Central or State Government who are transferring the
land; sharing of any escalation in project cost and foreign exchange fluctuation beyond the approved project completion period equally by the two
Governments; and sharing of both operational losses and profits between the Government of India and the State Government. In response to the
Memorandum submitted by our Revered Leader Puratchi Thalaivi Amma on 14th June, 2016, the Ministry of Urban Development indicated that the
issue need not be perused further as 80 percent of project work has been completed. However, the Ministry of Urban Development has persisted
with the same clauses and made them even more stringent in the draft MOU they have shared for the Chennai Metro Rail Phase I Extension. The
Government of Tamil Nadu has taken up the issue again it is requested that the Ministry of Urban Development should consider this issue with an
open mind and in the spirit of co-operative federalism so that the legitimate concerns of the State Government regarding the MOU are adequately
addressed.

With regard to Railways lands taken by Chennai Metro Rail Limited on lease basis, I would like to mention that Chennai Metro Rail Limited has taken
the Railway lands on long lease basis for the implementation of the Chennai Metro Rail Project on payment of 99% of the market value for the period
of 35 years and extendable for another 35 years. In spite of the payment of 99% of the land value, the surface rights have been retained by Railways
which is unfair. A policy view has to be taken by Government of India to transfer Railway lands to Metro Rail Project on permanent basis on
collection of 100% of the land value as is being done in respect of lands transferred from other Central Government Departments/ Agencies with full
rights or if full rights cannot be given for justifiable reasons by Railways, then only nominal/token amount shall be charged for restricted rights.
Further, no collection of charges should be made for underground tunneling work done by Metro Rail Administration below the Railway land. A
nominal fee as track rent may be charged on crossing of Railway track alone. This issue requires a speedy resolution.

With regard to establishment of Special Purpose Vehicle for execution of Railway Projects, the Ministry of Railways has circulated a draft Joint
Venture Agreement to be entered into between the Ministry of Railways and the Government of Tamil Nadu to form a Special Purpose Vehicle (SPV)
to execute Railway Projects in Tamil Nadu. Our Revered Leader, late Hon'ble Chief Minister Puratchi Thalaivi Amma had indicated that the
Government of Tamil Nadu was in principle willing to participate in establishing a SPV with the Ministry of Railways. She had requested that the draft
MOU required revisions in order to evolve a fair, balanced and acceptable agreement. The manner in which the draft Joint Venture Agreement is
worded leaves us with a distinct impression that the State Governments are being roped in to bear the cost burden on what is essentially a Union
Government responsibility under the Constitution. Further, the State Government will be required to bear the losses, if any, while the Railways retain
preferential terms for themselves in the area of project approvals, revenue realization, asset ownership and asset handover. Tamil Nadu has certain
concerns regarding certain clauses of the draft Joint Venture Agreement which has been circulated by the Ministry of Railways, which include the



following: Even though it is termed as Joint venture Agreement, the Agreement is in the nature of Shareholders agreement. Ideally there should be
two separate Agreements a (i) JV Agreement between State Government and Ministry of Railways; and (ii) Shareholders Agreement amongst State
Government, Ministry of Railways and other Shareholders. This is necessary in order to make a distinction between JV Partners and other
Shareholders. The JV Agreement should clarify the roles and responsibilities, rights and powers of State Government and Ministry of Railways as JV
Partners, while the rights and responsibilities of Shareholders are substantially driven by the provisions of Companies Act and other commercial
understanding between the Shareholders. In Clause 2.1, the Scope of the JV does not clearly mention about the Design responsibility. The
responsibility for preparation of Detailed Project Report (DPR), including detailed design may be taken by the Railways through one of their agencies
like RITES and the cost of preparing the DPR, at a pre-agreed level may be treated as equity contribution by Railways in the JV. Further, as the
Railway Design Approval process is very laborious and time consuming, the Railways must commit in the JV Agreement that they will take the
responsibility for expeditious Design Approval at no additional cost to the JV. Under Clause 2.2(a) and 2.6, the paid up equity base of the JV should
be kept to the minimum, and the balance funding for actual project finance should be brought in by the shareholders in the form of Optional
Convertible Preference Shares/Optional Convertible Debentures. This will avoid the necessity for the shareholders to invest huge sums in the
beginning and funds can be mobilized from the shareholders as and when required for investment in subsidiaries. This would be a more efficient use
of capital of funds. Under Clause 2.3 the territorial scope of JV has been described as territory of India. While this is acceptable, it should be made
clear that activities would be limited to the State and where beyond the State, then for the benefit of the State. Under Clause 2.7, the provision
relating to dilution of equity either in JVC or Project SPV, should not create third party interest in the land and/or Project Assets. Clause 3.2 on Pre-
Emptive Rights may be re-worded more accurately as, "any offer by the Company to issue and allot shares to the existing Shareholders shall always
be in proportion to their shareholding as mentioned in Clause 2.7." Clause 4.2 allows for shares to be bought and sold at any price agreeable to the
parties to such transaction. This may be amended to state that the price of shares shall be arrived at based on a valuation through a mutually
agreed process as per the normally accepted principles of share valuation. If the JV Partners rights are ranked parri-passu and effectively 50%-50%,
then Clause 6 defining super majorities is superfluous. Further, the proposed Super Majority for Resolutions on "Fundamental Issues” is "unanimity”
in decision making. If the JV at some stage contemplates equity from a third party, these clauses should not be a hindrance in subsequent decision
making. As per Clause 7.1 read with 9.2, all project SPVs are treated as Concessionaires. It may be better to keep the option of further Joint
Ventures with State Government or other Central or State PSU also open. If the project SPV is to be a PPP arrangement, then it should be a
concession awarded through competitive bidding. In Clause 7.2, there is no mention of whether the SPV needs to be a private or public limited
company which should be clarified. Clause 9.4 of the JV agreement is not clear about the mechanism of sharing time and cost overrun. If the entire
cost is to be borne by Project SPV, then the cost overrun may make the projects unviable. It is advisable that the SPV is insulated from the
implications of overruns by agreeing to an appropriate cost sharing mechanism between Ministry of Railways and the State Government. Under the
Concession Structure all the costs of last mile connectivity are borne by the Concessionaire. It is not clear how the costs will be arrived at. For
projects implemented through a JV Structure, the respective partners including Railways will have to bear the cost of last mile connectivity. It is also
important to have clarity on the cost recovery mechanism by the Project SPV of the last mile connectivity from the beneficiary/ other stakeholders
who are beneficiaries. Concession Agreement should enable such recovery from the other Stakeholder beneficiaries by the Project SPV. There should
be a clear understanding that funds would not be diverted to other projects. Under Clause 9.5, as land is an asset in perpetuity, viability of the
project should not be the criteria for transferring land to the Project SPV at a cost or free of cost. As already insisted by Government of Tamil Nadu,
cost of land must be considered as equity by the State Government. Similarly, if any Central Government lands are involved, their value may be
treated as Central Government's equity contribution. Alternatively, the State Government could lease the land on long term basis and Project Assets
Ownership may be retained with the JVC as against Project SPV since the arrangement contemplated is Concession Agreement arrangement
between JVC and Project SPV. This is in line with the current practices of PPP mode Road Sector Projects in NHAIL The value of the leasehold rights
can be taken as the equity of the State Government. Clause 9.6 provides for assets belonging to the JV Company being acquired by the Ministry of
Railways in certain circumstances at Re 1. Nominal valuation does not appear to be sound corporate governance practice and it is important in case
there are accumulated losses, for such losses to be shared proportionately as per the prevailing shareholding. Further, at the end of the Concession
Period when the Railways take over the assets, they need to pay the Project SPV, at-least the Debt Outstanding + Equity + Reasonable Return on
Equity. Shareholders Agreement should have the provision for fair valuation of shares for takeover by Railways. As far as land is concerned, it should
not automatically transfer to the Railways is not appropriate. All the land pertaining to major transport assets should revert back to the respective
Government Agencies as in the case of the Airports and Ports. Therefore, land should revert to the State Government. The State Government should
be given the right to take-over the non-core infrastructure developments and operations from the Project SPVs at the end of the Concession Period.
Under Clause 9.7, the Lenders rights on the Land and Project Assets of the Project SPV is not given due consideration. Further, precommitment and

pre-disbursement conditions and guarantees to lenders for repayment of loans either directly or through guarantee of project cash-flows is a key
aspect and its implications to the State Government need to be known beforehand. The interpretation Clause 9.8 restricts the sources of revenue for
the Project SPV and also implies that the Railways would be sole collection agent for all revenues. Under the Concession Structure, the Project SPV
would need to recover costs incurred on the project during the Concession Period through an appropriate Revenue Model. It should be clarified how
the revenue model would work and how the Railways would assure transfer of revenue to the SPV. The draft JV Agreement is also silent on certain
key issues including the business model and revenue model for the JV Company and for the Project SPV, shareholder loans to JVC and Project SPV,

Share Valuation, how operational matters of Project SPV and JVC are to be governed, Tag-Along and Drag-along rights, terms and conditions for top-
up capital if needed, events of JV Partner or Shareholder Default, express Statement whether the dilution of equity either JVC level or Project SPV
level would attract the Disinvestment guidelines of Government of India, and procedure for termination and termination payments. I strongly urge
that the concerns of Tamil Nadu need to be addressed before we are in a position to sign the Joint Venture Agreement. It is only fair to expect the
Ministry of Railways to come forward and share the responsibility of project implementation, costs and profits or losses of the SPV as equal partners
with State Government. I request the Ministry of Railways to ensure that the concerns of the Government of Tamil Nadu are adequately addressed
to in the Joint Venture Agreement modified to enable us to effectively partner with the Ministry of Railways.

With regard to Fisheries Sector, our revered leader Puratchi Thalaivi Amma had, in the Memoranda dated 3.6.2014, 7.8.2015 and 14.6.2016, sought a
Comprehensive Special Package for Diversification of Fisheries in Tamil Nadu. No decision has been taken as yet on this request except for the
sanction of Mookaiyur Fishing Harbour, although the Government of Tamil Nadu has gone ahead with the implementation of some components of the
package in view of the urgency. The package comprises the following components: (i) Diversification of Bottom Trawlers into Deep Sea Tuna Long



Liners: This would reduce the pressure of bottom-trawling boats in the Palk Bay and will cost Rs. 975 crores over three years. As the main proposal
is yet to be approved, Government of Tamil Nadu has initiated a scheme at a cost of Rs. 51.3 crores for the construction of new Tuna Long Liners

and the construction of 171 Tuna Long Liners has commenced. As many more trawlers have to be replaced, I request early sanction of the scheme
for diversification of bottom trawlers to Tuna Long liners which has been pending with Government of India for more than one year now. (ii)

Assistance for Mid Sea Fish Processing Park: Under this project, costing Rs. 80 crores, a "Carrier Mother Vessel" will be stationed mid-sea to support
and supply "Baby Vessels" involved in commercial fishing in the deep seas. This will add value to the fish caught in the deep seas and also reduce the
pressure of fishing in the shallow waters of the Palk Bay. (iii) Reimbursement of Central Excise Duty on High Speed Diesel (HSD) for Mechanized
Boats: The eligibility requirement for boat owners to be in the BPL category, and the monthly ceiling of only 500 litres per boat are both unworkable.
Such conditions should immediately be reviewed in order to make this scheme beneficial to fishermen. (iv) Motorization of Traditional Craft: There
are over 32,000 non motorized traditional fishing crafts in Tamil Nadu. Sanction of at least Rs. 35 crores per year based on the revised pattern of
Government of India assistance would ensure that all traditional craft can be motorized within five years. Hence, an amount of Rs. 175 crores should
be sanctioned to Tamil Nadu over a 5 year period. However, despite our repeated requests, no funds have been received by Government of Tamil

Nadu in the last two years under this scheme. (v) Creation of Infrastructural Facilities for Deep Sea Fishing: To provide Deep Sea Fishing
infrastructural facilities in Ramanatahpuram, Nagapattinam and Thiruvallur districts, the Government of India is requested to sanction Rs. 420 crores
as 100% Central grant. (vi) Dredging of Fishing Harbours and Bar Mouths: A recurring provision of Rs.10 crores may be sanctioned every year for
dredging of harbours and bar mouths. I request that the Comprehensive Special Package for Diversification of Fisheries which totals up to Rs. 1650
crores, with a recurring component of Rs.10 crores may be approved at the earliest. Also, Under Centrally Sponsored Schemes, the Government of
India has sanctioned construction of 4 Fishing Harbours at Poompuhar in Nagapattinam district and at Colachel, Thengapattinam and Chinnamuttam
in Kanniyakumari district, at a total cost of Rs. 406.67 crores, with a Central share of Rs. 241.34 crores and State share of Rs. 165.33 crores. The
Government of Tamil Nadu has released its entire share to facilitate the early completion of the projects. The Government of India has so far
released only Rs. 107.66 crores and is yet to release the balance of Rs. 133.68 crores. The Fishing Harbour at Chinnamuttam was completed a year
ago, while the remaining 3 fishing harbours are very close to completion. The non-release of funds is stalling the final completion of these works.
Necessary procedural formalities including submission of utilization certificates have been completed. I request to instruct the Ministry of Agriculture
and Farmers' Welfare to release the balance funds immediately so as to speedily complete the projects. With regard to non-release of funds by
Government of India under Centrally Sponsored Scheme of National Fishermen Savings Cum Relief Scheme for Tamil Nadu, the Government of India
is yet to release the pending Central share amount for the last four years from 2012-13 to 2015-16 for which the Government of Tamil Nadu had
released the matching grant to fishermen including the share of Government of India. A total amount of Rs. 42.93 crore of Central share is due to
Government of Tamil Nadu from Government of India. It is requested that the Central share be released immediately.

With regard to modernization of Police Force, the Tamil Nadu Police is one of the most professional and efficient Police Forces in the country. The
Police Department has ensured that a peaceful environment prevails in the State and has enabled law abiding citizens to carry out their daily
pursuits without fear. The previous UPA Government had approved an estimated allocation of Rs.12,379.30 crores for the scheme of Modernization
of State Police Forces, for the five year period from 2012-2013 to 2016-2017, which is highly inadequate for the needs of the entire Police Force of
the country. The State of Tamil Nadu itself would require around Rs.10,000 crores in the next few years for modernization of its Police Force. My
revered Leader Puratchi Thalaivi Amma had welcomed the Government of India's decision to continue Central Assistance for the "Modernization of
Police Force" Scheme from this year onwards. I request that Central funding must be substantially enhanced to support the State's effort to create a
world class, modern and efficient Police Force. Further, as requested by my revered Leader Puratchi Thalaivi Amma, the Government of India may
arrange for DGS&D rates for all the equipment to be purchased under Modernization of Police Force so as to enable faster procurement.

With regard to Finance Ministry, the Fourteenth Finance Commission recommended a substantial enhancement in the share of the States in the
divisible pool of central taxes from 32% to 42%, which we welcomed. However, the increase in share in central taxes from 32% to 42% has been
completely neutralized in the case of Tamil Nadu by the reduction in the State's share of central taxes from 4.969% to 4.023%. This 19.04%
reduction in the inter-se share of Tamil Nadu as per the 14t Finance Commission recommendations is the highest erasion in share amongst all

States. The unfair formula adopted by the 14" Finance commission has virtually singled out Tamil Nadu for very adverse treatment. Similarly placed
States with higher than average per capita GSDP have gained from the increase in the weightage given to the Area criteria, Demographic change
(introduced by 14t" Finance Commission) and forest area criteria, while only Tamil Nadu has been penalized for the State's achievements in better
economic development and population control. The average increase in share of central taxes during the year 2015-16 over 2014-15 is 46.06%
among fifteen major States and 49.85% among all the States, whereas Tamil Nadu could get an increase of only 20.98%, which is the lowest
amongst the major States. Tamil Nadu is the only State to get an increase in share of central taxes of less than 30%. After accounting for the 18%
normal nominal growth in central tax collection, Tamil Nadu received only 2% additionally over and above normal growth due to the increased

States' share recommended by 14t Finance Commission, while all the other States benefitted by 31% on an average. This implied that the
additional fiscal space created for many States by the 14t Finance Commission is simply not available for Tamil Nadu. Further, in 2015-16, actual
release of share in central taxes to Tamil Nadu fell short of 14th Finance Commission recommendations by around Rs.2240 crores. Considering the
first half year trend, the State's devolution share will fall short of targets in 2016-17 also. Further, the States have been required to take up a higher
share of the expenditure under a range of Centrally Sponsored Schemes citing the additional fiscal space created by the 14™ Finance Commission's
recommendations. This places an added burden on Tamil Nadu which does not have such additional space. Hence, the compensation to Tamil Nadu

as special assistance is fully justified. I request to provide an annual special grant of Rs. 2,000 crores in each of the remaining four years of 14t
Finance Commission's award period to Tamil Nadu to continue its initiatives on various developmental and infrastructure projects, either from the
grants available with NITI Aayog or through special allocations. With regard to Special Allocation for strengthening Judicial Infrastructure, the
Ministry of Law and Justice has placed the onus on State Government for providing funding for strengthening the Justice Sector over the award

period of the 14t" Finance Commission. For Tamil Nadu, the total cost is Rs. 542.13 crores. The Government of Tamil Nadu is committed to provide

adequate infrastructure for the judiciary. However, the very adverse treatment meted out to Tamil Nadu by the 14 t Finance Commission compels
the State to seek a special allocation of Rs.542.13 crores either under the Centrally Sponsored Scheme for Infrastructure facilities for Judiciary or out
of the special allocation available with the Ministry of Finance or the NITI Aayog. With regard to Sharing Proceeds of Cess and Deposits raised



through recent changes to Income Tax Act, I would like to mention that the "Taxation Laws (Second Amendment) Bill, 2016" was passed in the
Parliament in the winter session. The main intent of the Bill is that in the wake of declaring specified bank notes as not legal tender, there have been
representations and suggestions from experts that instead of allowing people to find illegal ways of converting their black money into black again,
the Government should give them an opportunity to pay taxes with heavy penalty and allow them to come clean so that not only the Government
gets additional revenue for undertaking activities for welfare of the poor but also the remaining part of the declared income legitimately comes into
the formal economy. Thus, money coming from additional revenue as a result of the decision to ban Rs. 1000 and Rs. 500 notes can be utilized for
welfare schemes for the poor. An alternative scheme namely, the "Taxation and Investment Regime for Pradhan Mantri Garib Kalyan Yojana, 2016"
(PMGKY) is proposed to be provided in the Bill. The declarant under this regime shall be required to pay tax @ 30% of the undisclosed income and
penalty @ 10% of the undisclosed income. Further, a surcharge called 'Pradhan Mantri Garib Kalyan Cess' @ 33% of tax is also proposed to be
levied. In addition to tax surcharge and penalty, the declarant shall have to deposit 25% of undisclosed income in the 'Pradhan Mantri Garib Kalyan
Deposit Scheme, 2016'. This deposit is an interest free deposit for a period of four years. The amount is proposed to be utilized for the programmes
of irrigation, housing, toilets, infrastructure, primary education, primary health, livelihood, etc. Government of Tamil Nadu supported the provisions of
the Bill but seeks a share in the proceeds of the Cess and the Deposits. Had the rate of income tax leviable been increased from 30 per cent to 40
per cent for such deposits instead of levying the 'Pradhan Mantri Garib Kalyan Cess' the proceeds would have been shared with the States as it
would form part of the divisible pool. The proceeds of the cess are not shareable. Hence, we request that the 75 per cent of the proceeds of the
Pradhan Mantri Garib Kalyan Cess be provided to States for implementation of welfare schemes, in particular in agriculture and the unorganized
sectors. Further, it may be confirmed that as recommended by successive Finance Commissions, penalties would form part of tax collection and
hence are part of the divisible pool and shareable with the States. The amounts deposited in the 'Pradhan Mantri Garib Kalyan Deposit Scheme'
should be passed on to State Government as interest free loans in the same proportion as is being done with Small Savings Loans, i.e. based on
where the deposits are received. Under release of pending 13t" Finance Commission Grants, it is to be mentioned here that, Thirteenth Finance
Commission had recommended a grant of Rs. 11,366.90 crores to Tamil Nadu for the five year award period, which came to an end on 31t March,
2015. Apart from Local Body Grants, Maintenance Grants and State Disaster Response Fund allocations which amounted to Rs. 8537.33 crores,
Rs.2829.57 crores was earmarked for State Specific Needs Grant and other Grants-in-aid. Of this, only Rs.1805.82 crores has been released to this
State. Since expenditure has been incurred to the tune of Rs.522.91 crores over and above the release of Rs.1805.82 crores from the State
exchequer on or before 31st March 2015 and utilization certificates furnished as per the requirement, the said sum is yet to be released. The request

for release of Rs.522.91 crores has not been acceded to by referring the close of award period of the 13t Finance Commission and to use the
additional fiscal space available due to increase in net tax devolution recommended by the 14t Finance Commission. Tamil Nadu does not have any

additional fiscal space due to the 14t Finance Commission's recommendations. On earlier occasions, the Government of India released the balance
grant against expenditure incurred till the last day of the award period in subsequent years. Tamil Nadu has claimed only expenditure incurred
towards the schemes implemented on or before 31.3.2015 and therefore, we expect these claims to be reimbursed by the Government of India. The
grants should not be denied to the State merely because the award period of the next Commission has commenced. I, therefore, request to kindly
consider the request of the Government of Tamil Nadu to release the eligible balance grant of Rs.522.91 crores to the State for expenditure incurred

during the 13th Finance Commission award period. As regards Disaster Relief Assistance for Floods in 2015, the floods in the northern districts of
Tamil Nadu, including Chennai in 2015 had caused tremendous damages to infrastructure. The State Government had requested for a special
assistance of Rs.25,912.45 crores for temporary and permanent restoration through two separate Memoranda. The High Level Committee sent by
the Government of India had assessed and approved the damages at Rs.1737.65 crores. The Government of India had released only Rs.1365.67
crores from the NDRF, and the remaining Rs.371.98 crores was adjusted with the SDRF balance available with the State. As per the revised
procedure for release of assistance from NDRF vide Memorandum No. 32-7/2014-NDM-1, Ministry of Home Affairs (DMD), dated 8.4.2015, 50% of

SDRF balance as on 315t March of the 20 preceding financial year has to be adjusted while releasing the assistance from NDRF for the first disaster

in a financial year. It is pertinent to note that the balance in the Tamil Nadu SDRF as on 31 St March 2015 was "NIL". Thus the State was entitled to
receive the entire sum of Rs.1,737.65 crores without any deduction. But, the funds available in the SDRF at the time of floods (November-December
2015) were taken into consideration, and thereby Rs.371.98 crores was adjusted against the approved assistance from NDRF. Thus, Tamil Nadu was
deprived of Rs.371.98 crores, which was its due relief assistance as per the procedure prescribed by Government of India. It is also learnt that while
releasing the assistance from NDRF to certain other States, the Government of India had not considered the funds available in SDRF for adjustment
from the assessed damage. Considering the extent of damage suffered in the floods in Chennai in December 2015, and non-compliance of the due
procedures laid down by the Government of India for such releases, it is requested that the concerned Ministry should reconsider the issue and
reverse the decision of adjusting Rs.371.98 crores from out of the approved assistance of Rs.1,737.65 crores for the floods of 2015 and immediately
release the sum of Rs.371.98 crores from the NDRF to Tamil Nadu. With regard to immediate release of second installment of SDRF for 2016-17,

Tamil Nadu has received the first installment of the Government of India of Rs.267.37 crores towards SDRF for the year 2016-17. The State
Government, as per the Finance Commission's Recommendations, has transferred its share of 25%, i.e., Rs. 89.13 crores to SDRF. The cyclone
"Vardah" had ravaged the city of Chennai and the Northern districts of Tamil Nadu. The State Government has already sanctioned Rs.500 crores
towards immediate relief, rescue and temporary restoration works in Chennai, Thiruvallur and Kancheepuram districts. Moreover, the State is only in
the midst of the monsoon season, expecting further rains. Considering the above factors, the Central Government may release the second
installment of Rs.267.675 crores to the SDRF immediately, which would be of timely help to the State Government in carrying out further relief
works. With regard to pending releases under the Flood Management Programme, the Government of India had approved five flood works at a total
cost of Rs.613.43 crores under the Flood Management Programme, of which Central Share is Rs.460.07 crores. Four of these approved works had
been completed by 2011-12, and the remaining works have also been finished by 2012-13, However, the Government of India has so far released
only Rs.59.82 crores. The State Government has spent the remaining expenditure from its own funds. As per the guidelines, the spillover works of XI
Five Year Plan are permitted to be carried over to the XII Plan period, and the actual expenditure incurred from State funds are eligible for
reimbursement. The State has revised its claim of reimbursement to Rs.342.94 crores based on correspondence with the Central Government. The
Government of India should at least now release the remaining amount of its commitment of Rs.342.94 crores immediately. With regard to Central
Sales Tax Compensation, as part of the road map for the implementation of GST, the Central Sales Tax (CST) rate was reduced from 4% to 3% with

effect from 1.4.2007 and further brought down to 2% with effect from 1.6.2008. The Government of India agreed to implement various non revenue



measures and direct release of funds to compensate the States for the revenue losses. While we are happy that a sum of Rs.7655.59 crores has
been released so far in this regard, we would like to reiterate that Tamil Nadu has made a claim of Rs.13,227.46 crores for the period from 1.4.2007
to 31.3.2013. A balance of Rs.5571.87 crores is yet to be reimbursed by the Government of India. We request that the outstanding compensation
claims of Tamil Nadu should be sanctioned and released at the earliest.
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*SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): GDP growth alone is not the indicator of human development index. There may be increase in
GDP and there may not be any development in villages, where 65-75% of the population resides. Hence, our development is lopsided and our
policies are widening the gap between the rich and the poor and town/cities and villages. The trend should be reversed to realize the equality which
is the responsibility of the Government through appropriate budgets.

Allocation in education is much less when compared to many other ministries. It is not even in top 10 ministries. The increase is 24% for
infrastructure and education is no match to it. Additional surcharge of 10% on individuals with income between 50 lakhs — one crore is justified to
reduce the economic gap. Corporate tax reduction on companies with annual turnover of less than 50 crore from 30% to 25% is not justified.
Diversion of fund of MNAREGA to other works, where no manual labour is involved, should be avoided. Less funds of MNAREGA are allotted this
year. Last year spending was Rs. 47,000 crore and this year, it is only Rs.48,000 which is less taking inflation into consideration.

Presumptive Tax on business with less than 2 crore turnover reduced to 6% from 8% is justified to encourage the small business. There will be no
headache of maintenance of account and audit report for the small business. Capital gains on property now levied after 36 months after sale of
property has been reduced to 24 months. This should have been reduced to 12 months to avoid misuse of the capital gains. Concessions to
affordable housing are required to help the low and middle class to have their own house. An integrated oil company proposed by merging the
existing public sector companies may take away the competition spirit amongst the existing companies.

Political funding is the root cause of all corruptions. Although the cash donation limit is reduced to Rs. 2000 from Rs.10,000, the limit for corporate
funding is not fixed. There is no overall limit on election expenditure by the companies. Hence, this makes no sense. Electoral bonds proposed will
not serve any purpose to reduce the funding to the political parties and corruption. Limit on cash transaction of Rs. 3 lakhs is too liberal and with
many loopholes. It will not serve any purpose to curb black money transactions. The issues like single person in a day, single transaction, single
event, etc. are the main loopholes. Penalty of equal amount cannot be implemented with so many loopholes. Why the concession to businesses for
payment of revenue expenses over Rs.10,000 which cannot be deducted as an expense for tax purpose is meaningless. This should be reduced to
less than Rs.1000 including the capital assets like cars/fridges, etc. There is a need to streamline the account system and audit reporting for
charitable institutions. There is lot of tax evasion by these institutions. Nothing has been done in this regard.

Amending IT Act 1961 to remove the requirement of disclosing the reasons behind a search or a seizure of books of an assessee is not
desirable. It's also being done with retrospective effect which is very undesirable and may lead to harassment of the assessees by the officials.
Some undesirable legislative changes are proposed like Airport Authority of India Act, 1994 to enable monetization of land. Because, the land is
required for future developments for departments like airports, ports and railways, it is not desirable to monetize the land.

Consolidation of labour laws into 4 codes as promised last year may be done fast for simplification and to overcome the loopholes to benefit the
labour force. Merging of railway budget with the general budget has knocked off the railway supremacy in its focus and autonomy.

There is no adequate encouragement for academic research for the future of the country. If no investment in research is done, which means no long
term growth for the country is envisaged. The present budget has done very little for new business like the startups and stand ups. There is no plan
for job creation for the youth. Only the new business can create employment which is absent in this budget. Digital India and cashless economy are
less relevant for rural India because of illiteracy and poverty. India holds 65-75% population in rural India. Hence harping on digitalization and
cashless economy is a wasteful exercise. Black money and parallel/shadow economy cannot be stopped without controlling the
corporates/politicians/businessmen/gold and hawala operators/corrupt officers. Any number of laws cannot stop black money unless these elements
are checked/curbed. There is no indication on these lines in this budget and for that matter during last two and half years by this Government. Lot is
pending to be done to Andhra Pradesh State. As per the Andhra Pradesh State Reorganization Bill, 2014 and as promised in the Parliament, the
following are yet to be done: Special status to Andhra Pradesh; Railway Zone at Vizag; Development of a major port at Dugarajapatnam, Nellore



district; Establishment of Steel Plant at Kadapa; Green field crude oil refining and Petro Complex in Andhra Pradesh; Vizag to Chennai industrial
corridor; International Airports at Vijaywada, Vizag and Tirupati; rapid rail and road connections from the new capital to Hyderabad and other two
cities in Telangana; Tribal University in Andhra Pradesh; Irrigation Projects - Handri-Niva, Galeru Nagari, Venugonda, Kalvakurthi and Nettempadu.

The budget is a major disappointment for SC and STs. By removing the distinction of Plan and Non-Plan expenditure, the budget allocation has come
down drastically for both SCs and STs and several schemes have been discontinued which were existing earlier. Similarly, 38 schemes meant for SCs
and 46 schemes meant for STs have been discontinued because of the merger in this budget.
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GENERAL BUDGET (2017-18)- GENERAL DISCUSSION — Contd.

HON. SPEAKER: Now, the hon. Minister.

fore sicft aren widfe orf df (off arsvr Sieeft) @ aorofter szt Sft, wer 3 ws aat anew g 3, wER uidt B afdss omar off var. dewr aischt o aat sz it dfie o o
TR % G of 33 U2 3ol far 31 &)

531 et @1 it awore 3, 329 dffor gforandt uf¥ador fw s &) usen, Yer @sie @ Sz @sie B A &9 <ol o ol e g, were Ht o ardtar off, 33 28 wraR ¥ zumr
2 ugclt weadt &t aiie i, wier iz sifer-temer & dia @t ot s em, 33 FaE e

YR aste atf 1924 3 sroreer awic A 3T Rar s o s ad 1924 3 i@ Rok gan A 321 2R it wisdtr dvaz A, 3 Jorot ad 1924 w1 smAcwr ug 261 e 32t T o
ag o1 o 31 aw do1 4 @ adt snfefaos aiferfafer verd bt eft afiz e B FHu2 saen axd gl en [y ¥erd @i W59 e dele & A159 A G931 81 gl o1 3R sAfene 368 cen
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DR. M. THAMBIDURAL (KARUR): Madam Speaker, our hon. Minister said something regarding the Railway Budget.

As you said, for the Railways, the Budget allocation may be low. At the same time, there is also revenue generation and expenditure. These both are
to be seen together when comparing with other Departments. Also, most of the MPs would like to speak on the infrastructure facilities of Railways;
and opportunity has to be given for that. Now, under the General Budget, it would be very difficult to discuss all that.

SHRI ARUN JAITLEY: I quite agree with what Dr. Thambidurai is saying. Therefore, in the set of financial documents with regard to the Railways,
you will find the Railway accounts being placed before. In the books which have been given to you along with the Budget, you will just have to find
them out. That is why we agreed that every year as a matter of Parliamentary discipline once the Grants of various Ministries are discussed, there
would be and there should be a separate discussion on the Railways, as it used to be on the Railway Budget because it is a matter of accountability.
So, I have no difficulty with your suggestion that the Railways must be discussed separately so that the discussion in Parliament itself is not denied.

srearet oft, se1 ad @1 oN asic R srn 3, 329 a6 FuuAc 2 R dlter Yot uRRaRwET Rea ¥ sice B 58 2, ot Rosh ot a1 & sreferzen @) gonfder wacft 3) usch a6 3
fos gy fra &) arefeerazen 3 id) & iz fra I aeferazen &1 ol widt Al 3, as ranfaw 3 @5 gy Joll @ ot yanfaer aaeft 3 awft wer orn 3 5 s ol Jor d w
Hoeibaafyer @3, aftver si.8Ldl. agor 3 enurz o1 aga Jer akcn §) MU &S 3 A Seolvrorel ¢S @l Broter iy, ot vl off Sor B sreferazen w2, 3AG R &2 wz,
Faehl sfl.gldl. & Uz 33w aRR us S 3, sAfen o gorn & arend 9 sdt andt & oA ot xrflers dien &, 3B S @ dan wa Al & s Sia Tz & St 3 T wa
amémmanﬁmaﬁsmﬁ@amasmmamm§mmmmm3,mﬁim&ﬂamﬂ@ﬂi%@ﬁﬁﬂﬁmsﬁ?ﬁ&a‘;{ﬂuﬁﬁmﬁm
aré 2 5 g) fra 3, ROAY wu I RreoBrr o 3 QRavfersn @1 Rare gor: a1 gar 2 itz Jorb) ofiferi 321 on 3 Brafor 61 o 3 2, B fAra B Hu ww afdezm
srefezrazen 3 der @t &

dlern, s Fannfe 3, a=ifts g ol da & 7 Fdloar &, safew ghrn 3 3udt Feft Befr acrdt 8, sl siefemazen & a2 3u@n off vos sRR e 3) s uRfFfT i
#r2e1 Bl srelcemen 1 Hareol avoll N2 el seferaren & smeura DAt diars o dor o s31 Rea &1 aR3erfer o1 w@?t o g iz 3RR & Pl w2 a3, Mod sré-dio
ATeT A AIDR 1 4G YR 261 3|

aitscht mga of war 5 'we left a legacy behind and you are the beneficiaries of that legacy'. Moily Saheb, the Prime Minister from the Red Fort had
conceded that whichever Government has come, whichever Prime Minister has come, in some measure or the other each one, guided by national
interest, has contributed to this country. But there are political situations, economic situations which evolve in which the Governments at times run
into difficulties.

If you speak in terms of the legacy, the period from 2003 to 2008, which covered the last one year of the NDA Government and the first four
years of the UPA Government, was globally a boom period. So, world over, the world economy was doing extremely well. When the world economy
was doing extremely well during this period, every country's growth rate was moving up. On the strength of what had happened in the global
economy, India additionally benefited because the impetus of the reforms from 1991 downwards was still being felt.

Madam, 2008 saw a major global crisis and that global crisis impacted the world. It impacted us. There were indications in between of the
world coming out of that situation but in some way or the other this is a prolonged global crisis which has continued and the world still does not
know the adequate response as to how to generate more demand. Commodity prices are fluctuating and that situation still exists.

Additionally, our problem was that the UPA Government — I am not saying it from a point of view of criticism but from a point of view of
introspection, if we look back — for reasons of domestic policy suffered on two counts. The first was, you did not realise that the time has now come
to eliminate discretions, particularly in allocation of resources and switch over to a non-arbitrary, non-discretionary method by which the market
mechanism will determine as to who will get these resources. I think this was the fundamental mistake that you made. We learnt from your
experiences and we corrected the course. The result of this was, whether it was spectrum or coal blocks, you were inviting trouble everyday. To be
vested with that political power is a very enjoyable experience but it is quite a different experience to face the consequences of that, then start



giving various explanations, face various allegations, have adverse reports, adverse court verdicts and scare away investors. The remaining part of
your term, post 2008-09, substantially got wasted in trying to fight the fall out of the misuse of those discretions. I think this is a lesson that this
country has learnt and we decided to stay away from this.

The second thing was that you were concentrating on re-distribution of existing resources, which is a good thing, but you were doing it
without concentrating on how to increase volumes of production. An equitable distribution system is desirable. We are all working for that. But, then
you had to enhance growth and productivity. As a result of which, growth started falling. Once growth started falling, all the fallouts took place.
Inflation reached double figures. The current account deficit went up to four and a half per cent, which is wholly unacceptable. You had to come out
with a new impetus to the economy and therefore, fiscal discipline and fiscal consolidation had to be sacrificed. At times, fiscal deficit went up to 6.5
per cent. When you left the Government, you left on that score with a very high rate of inflation. The stated fiscal deficit was about 4.6 per cent. The
current account deficit was still around two per cent plus. Then, you went out of the Government. Kindly, look at the kind of consolidation that we
have done.

Shri Mehtab Ji has suggested to reduce more taxes and spend on 'A’, 'B' and 'C' extra. The job of the Government, while finding a solution of
the kind that he suggested, is not to enter into another kind of problem. So consistently, from 4.6 per cent to 4.1 per cent to 3.9 per cent to 3.5 per
cent to now 3.2 per cent and hopefully next year, three per cent, we have brought the fiscal deficit down. 1t is because if you have a very high fiscal
deficit, it has its own consequences. The cost of your borrowings goes up and if the cost of borrowings goes up, not only the Centre but the States
will have to borrow at a very high percentage. Therefore, you will have to spend your resources on repaying higher interest.

Today, current account deficit is 0.3 per cent. The RBI has now targeted inflation rate at four percent plus minus two. At present, we are at 3.6 per
cent. Let me tell you that most observers felt that our decision this year to bring down the fiscal deficit from 3.5 per cent to 3.2 per cent was
acceptable. One of the only criticisms came from your Party was that it should have been 3 per cent. «flor @t 3l 3 5 zar sfie 2l war w3 sa grsde &g
w1 sadeedte Y 3 2a1 8, eevn oft swon xd wa a2 3o, o after wal A A,

altgeft amea, & amuadt v sfe sire @en &) A urer s aft & What matters is not merely the fiscal deficit, it is also the quality of fiscal deficit. You can
contain fiscal deficit by earning more and spending more. If you earn more, you will maintain the fiscal deficit or you can cut expenditure and cutting
of expenditure has a fall-out on the economy because then growth goes down.

During the UPA Government, where your fiscal deficits were quite high, in 2012-13, the budget estimate was Rs.5,21,025 crore and the actual spent
was Rs.4,13,000 crore. saal vas e At sond ods & weldl &1, During the last year of UPA, ie., 2013-14, Rs. 5,55,000 crore was your budget
expenditure and spent was Rs.4,52,000 crore. So, if you cut over Rs. 1 lakh crore of expenditure, uia ez s Jaewdie vastfeosas sz 33t v a aods
S @wie & 3tz fibs asd s 2fau o fssesear 2fbBie e as3 frem So, the quality of your fiscal deficit was a poor quality because you maintained it only by
cutting expenditure. In the last two years — 2015-16 and 2016-17 — our actual expenditure is more than the budgeted expenditure. So, we have
spent more than what we budgeted for.

The reason for this is very clear. Our revenues in the last two years have gone up jointly by 17 per cent in each of the two years. When the
revenue buoyancy is there, the States' share in the devolution of taxes is also higher Therefore, the quality of fiscal deficit itself is much better. So,
our effort is to have as much public expenditure as possible. While maintaining fiscal consolidation, our effort also has been that resources must
come from where they are available. Therefore, a record amount of FDI is also coming into the country which keeps the economic activity going to
generate demand. We have taken a series of steps to ease the doing of business in India. We have taken steps to make sure that there are no
discretions, to clean up the image of India which was that India is a corrupt society in the Centre and the States and therefore, decisions are taken
for collateral purposes, that image is being cleaned up.

In fact, one of the great things happening in India today is that there is now competition between the States and it is a very healthy competition. amrt
&2 3¢ OIfdrr w2 a1 & o 3 gforn oz A B! o) el Ual ords, glorn a2 3 Bravras] o) enrm? el 3¢ 3 sAeT sededic o a2 6l 3T @ B 3IEn] sodedic
3Reaient aend | Every State is trying that without an exception. & cilell @1 gz & 5 Ricron s wad @waor & 321 3 @1 & ayaiion 8y, XA PARY 8y it
@3, Stel 3 wefeazen @ aga ast Bz suen 8, ast aga adl s 8, asi Hadl sarer Auell G s 3) &1 SURCTTR 2 WS &, & ol of Bt oft yure fw &,
2oft o1 31y, o1dl wen, Pl diot ardl 1 By, wFen, eolifte u A sheerd ue s 2w &, s3wt 3Rz & 5 o/ A &9 33 aE] X & dl §91 BD sl ol SIual)
Today, you have 30 different markets in India. sz 3¢ @1 31 arcer 3, v 2w 3t 3w gu o @1 gy arsw 3 soye Afse ol firear Once you have a free flow
of goods and services across the country, you have a system that there is no tax on tax. You will have a much better and efficient tax system where
every limb of the transaction would be caught in the IT network. That is the reason that all political parties have supported it and every State
Government is cooperating with it.

I must say that there was only one political party which abstained at that time, the AIADMK, but now that it has become a Constitution
Amendment, the Tamil Nadu Government is also actively participating in finding a solution to all the issues that arise for the implementation of the
GST. So, in the implementation, most of the contentious issues have been sorted out mostly by unanimity itself....( Inferruptions)

DR. M. THAMBIDURAL: Tamil Nadu is not getting any compensation. You said about only five years but after that, what will happen? That is our
WOITY.

SHRI ARUN JAITLEY: After that, you will be a much happier State with much larger revenue.
SHRI MALLIKARJUN KHARGE (GULBARGA): Anyway, the remote control is with you as on today....(Inferruptions)
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Farp rer My fgpeflevzvr oot Y, 3 gt aat 3 ordl S var g st v sRIE aRn gan, A@o!l wel [ g it wu 3 der swotemft &) gl glorn &t relcaazen 3 Do ol
@1 SiiShd 3 ves @ier Been dn 3, Safd sarer ceppr 12.2 uwic 3 86 Ghudl g Boificignia wxit 8 a0 o1 wa Awl o S5 &, Afdve & Hor solomdl ¥ oo
TR 3R & b dor sateimedt 3 tuera solerndt Sfifda 8l @ af aerdl &) amuel w8 St war ©b ciler sdcd 3 sodze @2 3 &, Jull A sedze ©2 3 &, 3N gl ol
P 10 IR W 3o DGH T 3¢ 3, Afbal o/ D G DGH clPf aldl a1, Ta e ol actol e smy, A A @i ad aidl 3 safew s o off Jor Rl aar &, Sacu
8l 8, aen @R 3 p v W &H wad & b oY el cenar féra Y Jad Aol A agar arcdt sefemazen & We are the fastest growing economy in the world. We
are aspiring to move from a developing country to a developed country. But we see virtues of only cash and cash does lead to evasion. It leads to a
shadow economy; it leads to a parallel economy.

QY. lorer 2RI (arcar) & gy Sl 3l fvaren et &, swislt 3 fevaan &, sEifye! 3 fsaon &7
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off arsvur Sleedl amu 331 ISl 2fte 31 @ elifsm s smel 3¢ @1 IorEvr d difsm, IeEliftas sl anfélas, i Fwwen s Irse 9 and &, awiifes ler anelt Aifder
0 A &) Wi BRIl &6l O R e ts @ st 2 ali 3 aetg A Ieeiferes Jwe oft s &) A 3a S septertt @1 st &) ama s a afere | These are all vices
of cash economy.

Q1. FHiora IR [&eelt 3 eferet A5 ura o ofle @Y &) amu g2iy Joif & or A5 @iy I ARy,

SHRI ARUN JAITLEY: It is bare common sense that there could be crimes even in a less cash economy. But do not forget the underlying factor that
studies after studies, including the UPA's White Paper of 2012 placed in this House, had said that cash was the biggest facilitator of all crimes. There
will be crimes even if there is no cash. Supposing you are a totally cashless society, crimes will still take place. ...(Interruptions)

SHRI MOHAMMAD SALIM (RAIGANI): Did the White Paper of 2012 suggest demonetization as a weapon?

SHRI ARUN JAITLEY: Sir, the 2012 Report may have fallen short. I have said this earlier. So, pardon me for repeating it. Nowhere in the world would
a Marxist ever say that there are virtues of cash. It is only in India that the Marxists are saying that there are virtues of cash. ...(Interruptions)

HON. SPEAKER: Nothing will go on record.
&€/ (Interruptions) &€, »
FAToToller 3EALT § 50 o13a g aal g ordl Ssfh

&€ (caumon)

HON. SPEAKER: Nothing will go on record. Only the Finance Minister's speech will go on record.
3€/(Interruptions) 3€] »

oft arzur steelt & areeist JElcRN, $ADT UD R J) ...(waerer) A2wR B Bk o vw srr 3 @ 6l B v s A e dlar 3, o Dot &t wll gl 3, o as fRead
fRa1w u gt 26 8, 3adl Bifeaua ordl ety st Bor sia do & sige 8 srawaz afiv 30 awar & dia e & srn 3z 31 Dot @ .. (cawrr)

Prof. Saugata Roy, you are so senior that you should have understood that instead of trivializing it. Let us be clear. Let me answer your
triviality now.

Today from all over the country it is clear that lakhs and crores of rupees have come into the banking system. This money from various banks,
through the currency chests, will reach the Reserve Bank. The Reserve Bank obviously is going to undertake an exercise of exactly counting the
currency. ...(Interruptions)

gt Fierer IR0 aen 3t w3t aofter ot 37 ... (ceremer)
off arsuT Sieedt @ wrsfder sioftar &,

But as I said, it is an exercise which is time consuming. The Reserve Bank may be able to give you some rough estimates. But after deleting what
could be the fake currency, etc. the Reserve Bank, as an important institution, will have to come out with an accurate figure. ...(Inferruptions)

They would give an approximate assessment as to how much money is coming. But when they have to give their final figure, they have to assess
every note through the counting system that they have. Therefore, it is not an easy system that they would hurriedly and then keep correcting that
exercise. Now that the entire money has come into the system, you will find what are the effects which will take place with this money having come
into the banking system. Firstly, the capacity of the banks to lend has increased. Secondly, banks in one go said that they are in a position today to
absorb this money because this is a low cost money, give some lending and bring the interest rates down. Thirdly, when further transactions in this
money are going to take place, obviously the size of the formal economy is going to increase. When the size of the formal economy increases — and I
will make good this with evidence now — your quantum of both indirect and direct taxes, both with the Centre and States, move up.

dtear, dor 51 o  aore 3 oft war, F Sadrerer Gert Sz a1 e, GRe gfern 3 aict @ mdia &, wrdive 2wt 3 o-ara yfiea B gy g% 8 wiora sorwa 2a2 3 smarers
3811%9171@3312&ﬁmﬁiﬁﬁ%qﬁﬂﬁrﬁ’r@aﬁﬂf%ﬂgﬂmﬁﬁ:mﬂr%ﬁbﬁmmﬁ‘ﬁ@lﬂmmmﬁ,mﬂwmﬁawaﬂmﬁnﬂﬂzﬁﬁ,
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sraFa? Jli2 [awaz, &1 #dlol wfdens arl &) srawa I #lol A o crazensi & e yarefl w¥dt aer Awdl #ff, aftver ez 9 ordl aer Al efl, safer &2 st o @B
#ToToll 211 fop fatoaz 3 Saa welagrel [ege ofld a1 siwen, aeiifds soleis Bjw el dog 9 S A 3o sme dl daa wclaglel a6l 311 &1 &2 s DI HoR 3P Adle
&bt 22 ardta @t andl 8, aY 22 Serad @) sl & anws ot am e il wrsEll @1 e oft @ 21 Gmen anfde ey diol var-ud IS & IS UG Aol 3A &l aderen en @5 @1
el ) BT &2 A @l Jlidss] [&xn 281 on @5 s #idiel 3 daw oolage a6 oRN &) 81 a3 Asell ©l Blsd &2 a8 Ao @I od derdaglal 8 arN) 51 ab axit &t
@t el afis @R 9@ @3 a1 o Al sorbal Sad &3 a6 IR, SRINIE od deldglel 453l 43 IR, SISRINIT dHoldglol I a6 JRN7 3@l Rl a4 o, this is only the
preliminary analysis I have made that when monies went into the banking system even during the stress period, the size of the formal economy was
increasing. Therefore, when the size of the formal economy was increasing, immediate indications of that were visible.

PROF. SAUGATA ROY: Why did the sale of two-wheelers and the real estate fall?

SHRI ARUN JAITLEY: If you have read the entire analysis in the data, it presents a very mixed picture. ...(Interruptions)
PROF. SAUGATA RQY : Car sales have risen. ...(Interruptions)

SHRI ARUN JAITLEY: Now you are slowly coming out with the truth; I will give you the full truth now.

oft Mzsare acserar e (Afferarc) : &) arsedl 3 waft &lor @i aer wrur en?

off arsur Sieelt 1 A o 3o el arct A 32 ser wIREI 3 g wedifefea Wsfersa 3 dener @ sl eron ReR sz f¥en A woft aifde, smol UARET A ggon alde
o 321 81 3 @ @6 srm dl 321 oA all g3 s S wat B wfweaze Ager ag orfy It is a fact. Tax collections increased; vehicles presented a mixed
picture. And the mixed picture was that car sales have gone up; two-wheelers declined, which actually means, two-wheelers indicates that during
that perioda€!.. ... (Interruptions) People in the informal economy purchased more scooters and more two-wheelers and because the informal
economy now in the process of an integration with the formal, there is a challenge as far as the informal economy is concerned. This is what it
means. Now, you wanted to know as to what the comparison in other parts of the world is. We are 12.2 per cent of GDP. ...(Interruptions)

#irototier aieag: apur Seeft oft, amu A @ v B A vt & s U2 3o gud A sl aaf & gt 3 You don't answer such questions. It is not necessary. I
have already said that nothing would go on record except the Finance Minister's speech.

a€!(Interruptions)3€; =
HON. SPEAKER: I am sorry. You have not taken my permission. It is not like this, 3-8 amu a@ef stz 321 srara f&an sy No, I am not allowing this.
...(Interruptions)
HON. SPEAKER: I am telling him.
...(Interruptions)
HON. SPEAKER: I am requesting the Minister not to answer such questions.
...(Interruptions)
HON. SPEAKER: Mr. Minister you should not answer such questions.
...(Interruptions)

SHRI ARUN JAITLEY: Madam, since some people have been debating on this with half-baked information for the last over 2 A% months, I would like
to inform that the cash component in India's GDP is 12.2 per cent.

PROF. SAUGATA ROY: Not of GDP, you tell about the total economy.
SHRI ARUN JAITLEY: The total economy is the GDP.

Now, let me give you the examples. The cash component in the GDP of some countries is like this. Sweden is 2.12 per cent, South Africa is 3.56 per
cent, United Kingdom is 3.6 per cent, Canada is 3.8 per cent, Brazil is 4 per cent, Australia is 4.4 per cent and, Salim Sahib China is only 4.7 per cent.
I have given you the figures of all emerging economies. ...(Interruptions) Madam, you can compare it with advanced economies, you can compare it
with emerging economies and India falls in the category of emerging economies. @it <t qerom 3t &, 1 s are yferer A dia 3t archt gféren & iz s 12.2
gfererT uz 2
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et Glail amedt 3, &2 ad &H oA yferem, o yfcror @b [3ibar @1 am3cd agal o I @2 38 8 mqﬁﬁ.f%—aa\ﬁsﬁ 58,663 @ars wuw i ayefior 8l # 1,28,560
s e, cenel 1,86,000 adts wuw dvde spEfivn gidi & Riar, spetior Jsol, Faa a3f3el, Faom wea 30z sdidl & aieer disanal & e 51 aeie 3 yraal e srn &

3 el g srasst ordl & 281 g, cifdber AsEll 3 sARI Sa waldere Moel A ast 3 o s e oft @s aer & a1 vannfde & 5 42 gferera & smur ur AsEl @ afics
fircien) s arerar Jrse @ aen fireran &, Sit Aew wdlae W &, a8 ISR @l ) Pog, bt et 3 3 42 yirer wse @i & ali Joger Jaer wbe 3 3, & A DY AT
& &, po i gu aa & ol o 60:40 A w 3 &) o anu Rt wieren & Fidu ¥ uad & d ag 60:40 6t & a 339 Pog, 60 yferer zrd @ & 3l wrsw 40 yferera
e e &) Wit of alee &) safen s @ ot dan Brerar &, as sterar I deiber & fémy Brerar &, gt ool of 321t oft yraemar fopen &

g aiferf¥en uaer sroteen at aan dtem e, 40,000 wdrs Fue woic 3 xmn sar e, areft woicft oft afiz amer A5 sier 3 26,000 @xdrs Fue Facdk S e e A 3i A
Sl wep-3al el A Fue wicd &, 336 seiven oft e emy g clell of Mwd e 38,000 wds Fuw w: 47,000 wis wuw wd A sl 53 e 3AE) agl o
48,000 wrs Fuw w3 f&em 32wt xraf oft vwew aer 8, war ol gann &) a=iifs ewR A ura Wew adlasior Aedt 3)...(craener) I am sure, with additional resources,
your State Government will spend more.

areargr oft, 3F s aftrees QY-eftor Rl &bt 3l amuest temer anesfter asson argon) Faderer A au A st aw Bierar aste 3 &, apEY (o1 Jas swmare ueg) 3 age anen en
o fsor eftll €t Frarer aeht 8, what all has starting costing more. asie wazamgsr d5ae saoft et B gsw of @ Rl ¥ Fuz you do tinkering with the taxes. sa
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goft 3 aneft & afie A Sor 3 Sifa fguest &) sod Sadioier 3 uia wdic & ge & &) sad @GS v ab us B orn 5 aF ael @) awl ordl o ot asre A I e fo
GISTFUgIG3 W 3N Wb a Jenor I & ueellar Gl & 22 &) A 81 ad 4, Bred efter Gl on usan en, sufere 3 Bde o1 & R vorerea & iy Bt v
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aRBior daes 3 amSae aERon o) agrar Sol & fe sxol Mod e oft g & aiie g1 e oft sxor Jawm &t & | sad did 339w 2 [ w18 Jae: Bawiassionl & ag

RAdAT wu 3 altz Rea 3 ot aidt 3 2, 3B aots A w6 JAae TS 2 D B Baemw xor B o oy 3@ 2, 33 w6t geme vz ) v RAwer srsama oft o e i
# 3orn e, he raised the issue of political funding. Mahtab ji, we need solutions. We do not want an argument where people have a problem with
every solution. And that is the tragedy of political funding in India. Whichever solution you suggest, people will suggest the problem arising out of
that. What is in reality the situation? You are right when you said that people prefer to give by cash because cash has anonymity. Today, 70 years
after Independence, a bulk of India's politics has been funded through unaccounted money. Nobody in this House can deny that. We have made a
major serious effort to legitimise it. We have said: "You pay by chegue. The donor and the donee both get a tax advantage." We have said that pay
by the digital mode. Actually that is the best. Every political party has hundreds and thousands and lakhs of its supporters. Small donations can be
made through the digital mode. ve a1 en, s/ 3ot 3 BlR-81 Aswiierr wrRiwoal sas 3 uffkn oed A, varR-20 sun swg o A i e uidd gera asdt e
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3acht 3 offe 3 Pudiae g Aftver 321061 38! fpar-fasar @ e &, ag ar dacr 341 @) e el &2 Jeoiifte oo @ smon ve Ji-FadkS srpEe sclagror wafterer @t
oIr udol| PR 33 3 el o divs 3w, A & 2 & 2 dics 320t sEEEC i SIPY ASHRES Ger ¥ g i oft @ Jo gidifdes o ger dle 391 @ @1 it Faw As o Aen S
fF 3u>5 dp A A frwvar dem W wmren sl At @ If you have any improvements to suggest, we are open for discussion on
improvement....(Interruyptions)

ql. HisTa IR 3 FeT Giar whyw, It gieam dica &1 sk ... (wrener )
off aiveaare arcllar @ anudd urer o @t Y P &) amu 33 el awit ordl 2En?.. . (raener)
SHRI BHARTRUHARI MAHTAB (CUTTACK): We will discuss this during Finance Bill.

SHRI ARUN JAITLEY: Yes. I am not answering this; I am not opposed to your idea. But your optimism is based on the fact that when State funding
starts, only funds provided by the State will be used in elections and nobody will use private funds in elections. So, your optimism is based on this
one belief which is not consistent with the Indian reality....( Interruptions) Mahtab ji, if you have any improvements to suggest to this idea, we will
welcome this because this is a matter which concerns all of us. We have put a proposal on the Table; at the stage of Finance Bill it will be discussed.

SHRI BHARTRUHARI MAHTAB: We are for transparency. That we have been saying...(Interruptions)
SHRI ARUN JAITLEY: We can improve on it. But do not suggest a problem for every solution.
SHRI BHARTRUHARI MAHTAB : I am not suggesting; I am just apprehending....(Interruptions)

SHRI ARUN JAITLEY: It is because, if we suggest a problem for every solution, then probably the present status quo, which is not an ideal situation,
will continue.

One last issue that I want to touch is the issue of NPAs which Moily sahib raised. Moily sahib, NPAs is a self-goal for you; self-goal when you say
your percentages have increased. We have not increased because we started giving much higher unaccountable loans. Most of these are loans given
during the 2007-08-09 period when the boom period of the economy was there. It is the same loan; disproportionate loans to certain industries were
given. Most of these NPAs are not of farmers'. 2 fpanoif & ordf & & ager BR-o1 el A oft ol 3} A adh duforell A &) s st AR sk Jor &) garar garfowr 21a
3 > &2 amer 3uw1 wnot 4.1 gftrera A agas2 5.1 yftrer @n 6.1 gfrert & snen 3 So, what is the increase which you read? smu Gt sar 2 3t srer 23 &), as 3
o e gu asil b Hu2 & earet & 3 3)... (e

SHRI M. VEERAPPA MOILY (CHIKKABALLAPUR): It is a reflection on your management and governance....(Interruptions)

SHRI ARUN JAITLEY: Moily sahib, the problem is not with our management of the banks. The problem was with your over-management of the
banks.

SHRI M. VEERAPPA MOILY : If you see the scenario, as on today, the loan growth is three decadal low. This has never happened in the history of
the country.

SHRI ARUN JAITLEY: Sir, I am glad if you change your argument.
SHRI M. VEERAPPA MOILY: No, I am not changing. I am sticking to that. ...(Interruptions)
SHRI ARUN JAITLEY: Now, one thing is very clear that this increase in NPAs is for two reasons.

One, on these indiscriminate loans which were given, interest has added on and second, some of these NPAs were being hidden under the carpet --
after the Asset Quality Review that the Reserve Bank ordered -- the total amount due to every bank, the correct figure has been stated.

Secondly, what better evidence is, your leader has infinite number of times said that we gave some Rs. 1,200 crore advantage to one person

who has fled to London. I have heard this at least a dozen times. Not a rupee advantage by any bank since 26t" May, 2014 has been given to that
person by any bank whatsoever. This falsehood has been repeated indefinitely but now the documents have come out and they are all over that this
was happening not by the banks but this was happening through the intervention of North Block and the bank officials are having to pay for it now.
So, the problem of NPAs is partly the slowdown. You are right but it is substantially the over-management of the banking system that you did and
those indiscriminate loans which were given during that period only to a select few and to those major industries. Unfortunately, now you have
shifted allegation and said we did all this. What have you done now to manage it and correct it? So, your allegation is that your sins have not been
corrected and reversed by us. This certainly cannot be a charge on us. Therefore, please introspect as far as the NPAs are concerned.

Madam, that is all I have to say, I have taken more time than what is due. I commend the Budget to this House.

SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Shri Jaitley Ji, what about AIIMS?

SHRI ARUN JAITLEY: Madam Speaker, my friend Shri A.P. Jithender Reddy from the State of Telangana has asked for an AIIMS and I am giving it.
HON. SPEAKER: The House stands adjourned to meet on Thursday, the 9th March, 2017 at 11.a.m.

16.19 hours
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, March 9, 2017/Phalguna 18, 1938 (Saka)






